
1403 ResaliUian re.

Mr. Dcpaty<Speaker: The queition
IS ;

“That this House agrees with the 
Forty-fifth Repon of the Committee 
on Private Members’. Bill and Re
solutions presented to the House on 
the 29th February, 1956."

The motion was qdoptfd.

RESOLUTION RE. APPOINTM ENT 
OF A COM M ITTEE TO EXA
M INE COM M UNITY PROJECTS 
AND NATIONAL EXTENSION 
SERVICE SCHEMES

Commuumitji Prqjects and M'ational Extention Service Schtmtff y , • -  
about particular items, namely (1) 
whether the allotted funds are. being 
rightly spent— that is so far as expen
diture is concerned; (2 ) whether there 
has been a genuine spirit of co-opera
tion generated in the areas; (3) whe
ther the officers in charge are really ins
piring confidence in the people amongst 
whom they are called upon to work, and 
finally; (4) whether the co-operatjon of 
public workers is enlisted and what 
changes are necessary in the present ad
ministrative set-up.
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Mr. Deputy.-Speaker: The House will 
now resume further discussion of the 
resolution moved by Shri Raghubir 
Sahai on the 9th December, 1955, re
lating to the appointment of a commit
tee to examine Community Projects and 
National Extension Service Schemes.

The total time allotted was 4 hours 
and the time taken 1 hour 36 minutes. 
The time available is 2 hours 24 minu
tes. We are sta rtin | at 3. The House 
rises at 5-30. Six. mmutes have Iseen al
lotted, so that the other resolution, 
whichever is tabled, may also be started 
instead of having constant ballots and 
making the whole thing indefinite.

Shri Raghavachari was in possession 
of the House. He will continue his 
speech. He has taken 5 minutes. Ten 
minutes are left.

Shri Raghavachari (Penukonda): 
Last time I was mentioning that this 
community project idea was an exten
sion or an elaboration of a schenae 
which the Madras Government under 
Shri T. Prnkasam started as Firka Deve
lopment Scheme, and now after the 
Community Projects and National Ex
tension Schemes, the very areas have 
also been included in this scheme, so 
far as the old Madras and present A n
dhra are concerned.

I was also mentioning last time that 
the organisational set-up from the Centre 
to the villages through the State has 
resulted in a big machine not working 
smoothly, in so far as the funds not 
reaching the spot in time and the work 
being held up very often.

Now, I will just examine the resolu
tion that has been tabled. The purpose 
of this resolution is that there should 
be a committee to enquire and report

[P a n d it  T h a k u r  D a s  B h a r o a v a  in the 
Chair]

I think this is the most appropriate 
time when this examination should be 
done through a parliamentary agency.

1 am aware that there have been eva
luation reports put out from time to 
time in which we claim elaborate fig
ures in respect of “the magnificent 
work”, as it is sometimes described, in 
all the places. I have not had the oppor
tunity of seeing much of this magnifi
cent work that has been turned out, but 
if the national extension schemes that 
arc functioning within my own district 
and neighbourhood arc an example ot 
the magnificent work, I must confess I 
am extremely disappointed.

In the Second Five Year Plan we 
want to spend more money. Wc have 
spent so far Rs. 20 to Rs. 22 crores 
out o f  the Rs. 90 crores that had to be 
spent in the First Five Year Plan period. 
It is not a small sum, and it is sufficient 
to alter the face of a poor country like 
India. Particularly when we are embark
ing upon an expenditure of this magni
tude It is better that we take stock of 
the activities so far carried on.

I am aware there has been an amount 
of criticism. The Kurukxhetra is a mag
azine mostly dealing with these things. I 
take the trouble of reading it, and arti
cle after article in the very official or
gan is only critical of the things that 
take place, though there has been an in
troduction by Shri Rajagopalachari who 
pleads for constructive criticism and 
says mere criticism is simply an exhibi
tion of your idle curiosity or smallness 
of mind because you always want to 
criticise— that is how he puts it. I do 
not belong to the class o f  people who 
simply criticise for the sake of criticism. 
In fact, if the country has to advance 
it must be only through constructive ac
tivity or punar nirman. It may be called 
Community Project. You may follow
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the English, Russian or American name. 
1 am not worried about the phraseology, 
but the activity is really the thing that 
must interest every one of us. T hw  are 
bringing trained men to do it, omciaU 
are employed to do this. But my own 
impression is that this training and so- 
called officialisation has simply resulted 
in putting people into this job who are 
not quite congenially fitted to the at
mosphere. The whole defect of this 
officialdom is that a person is imposed 
from outside, a man who has no respon
sibility to answer anybody on the si>ot, 
but is always concerned with seeing 
that he satisfies his immediate superior. 
He is never bothered about anything 
that takes place in the local place, but 
he is only bothered and concerned with 
pleasing his immediate superior, and 
once he does that, work or no work, he 
is quite satisfied. This is the old tradi
tion that has come, and it used to be 
confined ordinarily to the lower grades. 
But fortunately there used to be a fair 
sense of justice and a detached view 
taken of the activities, the local man 
being held responsible. The picture that 
I give may not be complete, it may be 
a little exaggerated as 1 put it, but un
fortunately now it is a substantial reali
ty of it; the higher officers now are not
so much bothered about a fair sense of 
justice and a detached outlook as about 
party or political view. They arc con
cerned more with the party considera
tions or the political bias; and therefore 
they do not have that kind of detach
ment that is expected of them. And 
down below, the lower men are con
cerned only with ))leasing their imme
diate superiors. Therefore, the whole 
organisation consists of people who do 
some work because they are paid. They 
are asked to write some diaries, and 
mention this and that. If that is so, then 
what is the kind of work that we can 
expect of them? They will simply men
tion in their diaries, that so many wells 
have been dug, so many tanks have 
been constructed, so many roads have 
been laid and so on.

I have also had opportunities of see
ing some of the local oevelopmeni works 
where a certain quantum of money is 
contributed by the local public. There, 
there is a little more responsibility since 
the public are contributing towards 
something which will promote the well
being of the community and o f the village 
I wish that more moneys were expend
ed on this item of work, because the 
officers would show a greater sense of 
responsibility in regard to these works.

3—14 Lok Sabha.

At present, these local development 
works are doing only a very small frac
tion of the work in the country-side.

To my mind, it appears that the ins
titution which has b ^ n  created to do 
the work in these community projects 
and national extension service schemes 
is unsuited to the real needs of the 
situation; the institutions that should 
have been taken hold of for this pur
pose are the village panchayats or the 
village co-operatives. They are democra
tic institutions with some autonomy, and 
they are also intimately connected with 
the people on the spot. When such ins
titutions are there, why do you want to 
create a new institution for this pur
pose? I would therefore suggest that the 
village panchayats and the multipurpose 
co-operative societies which are so inti
mately a part of the life of the village 
community may be utilised to do this 
work.

Shri Barrow (Nominated-Anglo-Indi- 
ans) : On a point of order? There is no 
quorum in the House.

Dr. Suresh Chandra (Aurangabad); 
There is quorum.

M r. Chairman: The bell is being
rung. Now, there is quorum.

The hon. Member, Shri Raghavachari, 
may continue.

Shri Rjuihavacharl: I would request
that these kw  minutes may not be added 
to my credit.

M r. Chairman: It so happens that
fifteen minutes were over even before 
the point of order was raised. So, no
thing has to be added to the hon. Mem
ber’s credit. The hon. Member had 
spoken for five minutes on the last oc
casion, and now he has spoken already 
for ten minutes. So, he has exhausted 
his full fifteen minutes. He may go on 
for a minute or two more. But I would 
request the hon. Member to finish 
quickly.

Shri RagiiaTaciiarit I was suggesting
that the local organisations in the village 

/may be utilised for doing £his worlc.

The project committees at varioiu 
places are all manned and presided 
over by the collectors of the respective 
districts. I liave had occasion to see the 
functioaing of these committees, having 
been present at some of the meetingi, 
and I find that the whole tlitng is s u ^  
a formal affair, and the collector in
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[Shri Raghavachari] 
charge has absolutely little time to attend 
to  the work. H e is too busy a man. If 
there is any officer in a district who is 
busy in a hundred and one directions, 
it is the collector of the district. And it 
is he who has to preside over the meet
ings of these committees. 'Fhe other 
members of the committee are mostly 
the local M.L.A.s. And between the 
members and the collector, there is not 
that element of sympathy and co-ordi
nation which one would expect to be 
there, because the person who presides 
is an official and the others are all non
officials. I would suggest that there 
should be a non-official chairman placed 
in charge of this work, and not the 
collector. Further, not merely the re
presentatives of the people, but also 
others who are really interested in this 
work and are actuated with the zeal 
for that work should be associated in 
these projects. Only that kind of an or
ganisation will help us in trying to set 
things right and bring about some im
provement. .

I would conclude by saying that the 
villages themselves may be allowed to 
settle the priorities of the local works, 
and that they may be allowed to carry 
on these works th r o u ^  their own pan- 
chayats and co-operative societies rather 
than through some organisation which 
is imposed from far above.

Mr. Chairman: This resolution will
go on till 5.24 p .m .  And I believe the 
Deputy Minister of Planning will take 
about 30 to 35 minutes. So, the time 
left for the discussion on this resolution 
is about 1 hour and 25 minutes. If each 
hon. Member who speaks takes fifteen 
minutes, then only five Members will 
be able to speak. But I find that as many 
as fifteen Members want to speak, 
judging from the list which is before 
me at the moment. I would therefore 
recjuest hon. Members who want to par
ticipate in the discussion to kindly con
fine their remarks to ten minutes.

Shri S. S. M ore (Sholapur): I look
with very great sympathy towards these 
community projects and national exten
sion service schemes, because I feel that 
they will bring some joy and light to 
the dismal comers of the rural people’s 
life.

But what is our objective? The Plan
ning Commission have stated in the 
First Plan at various places what our 
objective is. I have not the time to quote 
the whole thing, but I shall stunmarise 
the objective. I t  is to  democratise the
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whole administrative system, to make 
the people participate in the shaping of 
their own well-being, and to use the ex
pression used by the Community Pro
jects Administration itself, to make the 
common man the engineer for recons
tructing his life, the architect and the 
mason for building up his future home. 
In other words, we should be rich with 
life and more equitably placed.

But are we succeeding? That is a 
very pertinent question to answer. Are 
we succeeding in harnessing the co-ope
ration of the people to the extent we 
desire? I know that a sum of Rs. 90 
crores was sanctioned. But unfortunately 
we could not spend all the Rs. 90 crores 
because most of the activities were in 
the hands of government officials, and 
as you know, government officials are 
bound down by rigid rules and regula
tions and a straight-jacket mentality 
which does not permit elastic action to 
suit the requirements of the situation.

Unfortunately, in this country, what
ever is nationdised, and whatever is 
socialised becomes the monopoly of 
goveriunent officers because the people 
are not accustomed to look to them
selves. We are still suflering from the 
hang-over of the British administration 
where for everything we looked to the 
Britisher. That mentality of the common 
man is still persisting. I submit that we 
have got to rescue the people from this 
sort of slavish mentality,

I am prepared to concede that some 
of the new officers are entering into the 
proper spirit. 1 would recommend to you 
and to the Members of the House to 
read some of the articles that appear 
in the Kurukshetra in a critical mood. 
An officer who is prepared to subject 
himself to self-criticism is, I believe, one 
of the greatest assets of our country, 
because in the past, the Britisher never 
allowed the officers to criticise them
selves, nor did he allow the officers to 
be criticised by others. The result was 
that we ̂ o t a hide-bound bureaucrat who 
was always in the habit of ordering and 
dictating, and who was never prepared 
to consult the interests of the people as 
he ought to. But now, the officers to 
some extent generally, and particularly 
some of the officers in the community 
projects are showing a very wholesome 
tendency of self-criticism. That is a fea
ture which we should really welcome. 
But then that self-criticiBm la not sharp
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enough; it is not realistic enough, witb 
the result that though people’s co-opera* 
tion has to be sought for at every stage, 
that co-operation is absolutely wanting.

My hon. friend, Shri Raghavachari, 
was perfectly justified in saying that the 
co-operation of the co-operative societies 
is not there. I may say that in the eva
luation reports for 1954 and 1955, the 
evaluation authority, which is a diiferent 
authority, has specifically stated that 
panchayats are not coming to their aid, 
co-operatives are not advancing money 
and other organisations of people are 
showing no spirit of enthusiastic partici
pation. Everything seems to be in a sort 
o f anaemic condition, suffering from a
sort of inertia, and the reason for the 
introduction of this inertia is that at 
every stage of the Community Project, 
right from the selection of the area to 
the completion of the project, every
where you meet nobody else but an 
officer. The people are not yet trained 
to react favourably to co-operate with 
■the officer.

Acharya Kripalani (Bhagalpur cum  
Pum ea) ; He must go through what 
foreigners have said about it.

Shri S. S. More: I accept what Ach
arya Kripalani says. Too many visitors 
are coming to this country and paying 
their glowing encomiums. But we should 
not udge our performance by these en- 
com ums. We should go to the distant 
villages, have a friendly chat with him 
and see how he reacts. I am not pre
pared to question the bona fides o f these 
visitors from foreign countries, but they 
are impressed by the show that we ar
range. They are not taken to places 
where the Community Projects scheme 
is at its weakest, and therefore, it is likely 
to give us an exaggerated picture about 
the success of these projects.

Acharya K ^alan i: Let him inform 
them. They will arrange a show for him 
also.

Shri S. S. More: I am not as tall as 
Acharya Kriplani so much so that Gov
ernment will be persuaded to arrange 
a show for me. My submission is that 
the essential thing we ought to do in this 
case is to secure the co-operation of the 
villager. He is poor. He is rustic, he is 
illiterate, he is ignorant, he is living in 
unhealthy and insanitary conditions. His 
very soul is dead. We have to inject new 
life into his soul and make him realise 
that he is the only architect o f his own
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future. How can we seek the co-opera
tion of the villager? Not by occasional 
invitations to him for visiting a project 
or meeting this officer here or that offi
cer there. I think the villagers ought to 
be permanently organised on a statutory 
basts with complete . democracy. Let 
them meet. It is said that the villagers 
are illiterate and are likely to commit 
misUkes. But the reports of the Esti
mates Committee and the Public Ac
counts Committee and so many audit 
reports have stated that even the high
est-placed officers and the most highly 
paid officers have been committing blun
ders, one after another in very quick 
succession. Let the villagers commit 
their own mistakes. As Shri Jawaharlal 
Nehru has said on many occasions, let 
the villager commit his own mistakes. 
Let him learn by his own experience so 
that he will be in a position to enrich, 
to better, his own life. We are now 
on the eve of the Second Five Year 
Plan. A sum of Rs. 4,800 crores is 
likely to be put into this Plan. But 
our poor country is not going to a per
ennial source of money which will be 
growing increasingly so that we can put 
m huge growing amounts into all these 
plans. The life of the people, the e n e r^  
of the people, the manpower that is idle 
in the country— these are our greatest 
treasure. Unfortunately, that treasure is 
not being properly utilised. Organise the 
people at the village level. Make it a sta
tutory organisation. Ask the villagers to 
find out what schemes they want for the 
purpose of their agriculture. The village 
gram sevak is supposed to be a new in
vention, and the project authorities be
lieve that the village gram sevaks will be 
the connecting rod between the project 
authorities and villagers. I have cared to 
read the instructions given for the guid
ance of the village workers. They are 
very funny‘instructions; I have no time 
to read them. But the village worker has 
to meet every peasant in the village, he 
has to meet every non-peasant m the 
village, he has to give practical demons
trations in agriculture, he has to give 
practical demonstrations in carpentry, 
he has to do sm ithe^; not only that, he 
must teach the villagers how to put 

'boric powder in water and apply the 
lotion to the eyes of their children. 
Such a man, I will say, is as rare as the 
snowman in the Himalayan heights. It 
is extremely difficult to find him. I have 
got some experience of working in the 
rural side. I feel that that sort of man 
win be rarely available. If we read the 
cohimns of Kurukihetra, we will find 
ample ]ustiflcation for this.
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[Shri S. S. More]

Therefore, my very earnest request to 
Government is this. In all the villages 
that we have, let us organise them. In
vite their co-operation. Democratically 
organised, they will be the strongest force 
in the country. From ancient times, 
they have been accustomed to some sort 
of organisation. Now the family bonds 
we are snapping. The caste bonds we are 
snapping. Then what will be the bonds 
by which society shall be kept together? 
Village bonds, the bonds of the commu
nity organised democratically, looking 
after its own interest and trying to solve 
its own problems. That will be the best 
organisation we can evolve. With you 
I have been here working for the last 
four years. I believe all Members cannot 
claim to have very complete, close per
sonal knowledge of the different prob
lems in the country. The democracy 
functioning at the top may serve some 
purpose, but will not be able to serve all 
purposes. We must go to the villages. 
We must organise the villages. We must 
allow them to commit their own mis
takes. Therefore, I feel that the Com
munity Project authorities should con
centrate more on organising the villages 
than on giving them a tube-well here or 
a tube-well there. Give them a tube-well; 
the villagers are not organised, nobody 
looks after the tube-well. Give them 
some road; nobody is there to look to 
the maintenance of the road. Give them 
some seeds; nobody is there to see that 
they are properly utilised. The question 
of land management is there. All these 
problems look small, but properly inte
grated, they make a complete picture. If 
a Community Projects scheme has to be 
evolved and taken to its successful cul
mination, it is necessary that the villag
ers ought to be persuaded to come in—  
not only ordered to come in.-

I therefore wholeheartedly support 
the Resolution moved by Shri Raghubir 
Sahai. 1 feel that a Committee ought to 
be appointed to go in a very dispassion
ate manner without any bureaucratic 
bias, into the m atter and to assess the 
results. If we are in a position to assess 
the results, we can find out their own 
drawbacks not in a way of carping cri
ticism but as close collaborators mter- 
ested in the common objective. I there
fore appeal to the Government to accept 
this Resolution. Even if they do not 
technically accept the Resolution, I 
would appeal to them to work it in its 

spirit and off their own bat appoint 
some Committee which can subjMt the
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whole Community Project administra
tion and the work that they have been 
doing to a v e ^  careful and, I would 
say, sympathetic examination.

^  P n r «fr ^  ^
^  T?TT I  3 ^  t  

^  y w  I  I ^  ^
^  JRT I  q v  VT ^

^  ^  ^  IV t ^  "TT
85W w  5  itftT 'w r ^  s m r  

aq̂ T t  I
^  w r r  w  ^  ^

^  ^  ^  t ,
w  «TT I f f r d  q w f h r  i f t w

t  sR t?  >Rr I  I
fipT ^  ^  ^  ^  t  ^  >Rr

t  Pp 'wr ^  ^

^  WT ^  sorrft .

t  I w  5
3PT?TT ^  ^

sTr̂ T f w r  >Rr |  'w r 
f?pft3PT y M m f  grar

SRTf »nft-

^  "til <,'<1 5 ^  ^
TT ^  ^

^  «rmTT ^  ^rr 1 1
55#  ^  JT tW  v t f

i  f*p ?RnT ntrt w
t  T r f  P w  'JtT  ̂ I 
( ti^  ftwTfT
^  f w  f r  <nT5ft JT tW  %

fsFiTT ^w t) «p  w rfim  ^  firor
9 n w  ^  ^
^  Yo m m  f it

( m T o f tw  in v m i f )  ^  ^
#  q f c ^  f W  3i r  I ^

^  Pp 5TP ^  €.0 ^ 0 «  ’PT*n‘
P p fT »nrr, v r
f t to T u u r l  ?
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^  »rnflr ^ ijt# t

T̂CTTlr i f f  y p ff 'TK ?
JT? 3TB^ ^  t  PP ^  ' f w f f e  IT̂ SPTT if

“Where a correct approach is made on 
behalf of the Administration, the people 
have come forward to give free and 
voluntary labour.”

«nc i f t r o  glj JTijtTtr ^
1 ^ 4*1^

5lf«Rr JfW t 3ft q ?
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W ^ ffT  1>t5TpTT i T ^  1>t aiTcfl' I
i><niii'iiO >p^ «i5t »ft^ ^ffTf arrrft
 ̂ arff Pp tw t  vfffSffT m 

g f f ^  f f̂TffT ■arrg# f  «ftr ^ Mt 
<|ti<iHiO #  icnft f fm f t  VffffTiTT f r  

^  fftftff ^
^ ^  fff5ifft t  ^  5t?ftarT
11? t  Pp Q<{̂ |g>/> apM ^  >ft^
!T^ ?it TT^ I ^  gft f r  < m  «PW T
% TTff «p ^ r t  #  apT^ ^ ?.,
TT Tiff ?i;*ng»T̂«b ^  3ffff
t«F!TT 5Tm , ? J T ^  ^  ’̂ ?TTr?r I
# f v r  Tff f i i#  ?pt '^Hfli ^  v f fv r t
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[» f. TT*T
^  5lfW 5T 5ft ^  <TT ^

?nm  #  ^  5tr»T 
^ 3 ^  3PT? <?7 ^
# in * f y  ^  3m^ ^

' n f ^  I tw  <TN
5 f t W  I ? n R  ^ J T ft  ^  %  <fnw 

tPftr *P •>i'?ia,
^ U ,  ^ofTrer > T ^  ^fsTFrsr
^  #  FfTRTT t ^  ^  « F w r  ^

y n t  t  t f t r  ^ ^  t f w
%  i»a<rTT^ t t ^  <?7 f t r a r p :
(^TE^m W T) ^?T?IT t  5Tt iR 5 1 ^  ^

i f t  « m n f t  ^  <h w t : ^
>Tra?rT T ?  ^  ^ ^  ^FT ? T W
fsra*^ ft: sfTsnw
% ^  5Rf »nrT i f t r  PfT

^t??TT 'TTT 1 ^  <h w t : ^  »T?raV %
^ I

vw(|vi<ft s n w  ^  ^oo  I
ftrtj 5TO fe r r  ^rrar t  f^^remr

\  \  ^  ^ t

'Srnr ?ft ^  >rh?r <p \o ^ q n r  ’5'Tin *fT?rr 
t  1 1  j  fjp ^ ^0 5^5rn: ^qnr 
3^»TR'TT ^  »nrT t s r r t ^

^  f r  ^  -T^ ^ w  t  I 
^  ?o ^  ?r «F
^  f?nit»r, ^  ^  »TP=JTrr «ftr j r

5 ^  ^  ^FT*T %n<, • F t^ T R ^ fi^ ^ T
( ^ ^ » ir< 'ii) # ^

^'■?< * f t r  ? f t i t  ^  3 ft s R ^ ^
*Fn T  m ,  T O  ^  % IT T  W I  I
nrf^iRw t  « n ^  ®r̂  J»dHMi ^f«p 
4 ' j f t f b r  5̂  nrrr « f t r  ^
^  »Tt5T t  # P f ^  S flt  'TT ^ ft?  » T R
%  ^  3 ft - d r  I <TT 5ft J R T
f t w  »ra % * f t r  ? T f ^  s t ^  ^  ^ t  >rf 5  w t f t >  
3 w  « i W t :  5ft»T g TTT «n # »r eft #  w r  ft?

'T T  t  I i n f i f f f t
%  f =tt»r t t 4  ^  T T  ^ ?r<ft ^
f? n n « T T  »Ft H T T  »nrT « f t r  « r a > ^
^ft i w p f t  V  ? n f ^  f j | ^  i ^ j f w  f i T
( * l t ^  ^  fVnui^ qn?n ) (£)♦ ^  ? t  *1^) 

*TPT *t>6^ ^>t 9 V T  i l 4

• P T #  T T  T R  5 T ^  f t n r r  jn iT  ^ f t r <i w <

>PT o i R  ^ «i?t * f t ^  f ^ ^ r m  » m  xftx 
T V  R i m  w  f v  i T ^ n T h r  *  y v e r r  V R

* f l T  T R # 5fr
ITTcTT t  f*P ^ ’PT^T 5ft5T * 1 ^  #  T O  ^

T m r  t  I » T P t T t  ? n r K r  q f t  

^  - s i w f t  ?ft %■ iiir  f̂>T*T
^ f ? ? ^  »iTrT t  < f t r  « F t^  ^

^  ftnjT ^ i m r  I #■ 3PTR ^  f  I
f t r ^ t  • *n4 ^

f W ?  ^ 3 T R t  t  • %  T R

^  f  w f t r  3 P T T ^ t  ^ VM»f) f ^ c d )  

%  o i R  v i«t.rt<d f ^ , ? n r  « T

*fn w  "jTT ^  3 r R  ?ft snw §  i ^ ft> H
% TT 5ft t  f ^  ^  ^  ^  ^  ^
^ ^  « f t r  ^ T O T t «FTT^ «F f % tr

f ^ r a w  ^  spT t >7? * f k

p R Z m i T T t ^  3 f ^  f^ JIT  5TTTT I
f t R T  f t r ^ s F n r  t t t #  t t  T frrr ^  t

^ i ? r  5 1 ^  f ^ « n #  I

^JT T ^ ^ #  <trnTT t  fw r g ĝ f q f ^ g T  

3 irt t ^  ^^rn5T
< fl* ic i* i 51̂  f  f^R T ^ t *T? v « ; i ' i T

5 n iT  ^  f%  » r t ^  ^  ^T W  * T « ^  5 fT ^  ^

T f T  t  3 W  fifr ^  ^  t
« f k  #  ^ %  W f t  f ^ #  f ^  ^  t
Excellent work is being done in this 
village. ^  5R f ^  #5#  ^
« f t r  t  » T R  ! T ^  ^ « r r ^

%■ ®r^ * T ^  f ^  f t : ^  5 R ^  TT*T ^  T ^ r  5  

i q ^ r  5FT»T ^  s n ^ ^ T  s m f i r  w r  t  1 1  n ?  ? n f t  

*TT ^  i>(*i ^'T'T *i'<5' î0
^  «ftr 3ft inrcTT
f t :  ? T ^  I 5r?t 5T^ ^  ^ 3 R m  V
^ > T  ^  Jrr<?r T T #  ^  c n ? ^  t  ? ^ t r t

t  f ^  « « > « < H  5PT5TT ^

^  5FT»T #  l̂??ft»T ^  T  *PT  ̂ #
* r a w t ^  ^  5 i r ^ 3 n ^
^  ^ r  ^  t  ^ ^

V  « F R f  #  ^ r f ip T  w ?*ft»T ?reT sr ^ , i

« N 5 T  j f t f S ’T »TT^ 5^ sft?T  ^ %  I T W C t  ^

'JTT 5T5̂  ^  ^miT ^  I ^351^
^  3R5TT ^  ^  !^T ^  ^
f« n fT 5 T  = 8 1 1 ^  « f tT  H V F n x f f  

« f lT  v f s m ^ T r  «Ft 9 V F R T  ■ < n f ^  I « T J f t  

i f n r  # w t  » r t ^  ^  g r r ^  3 R 5 it

f ^  ^  ^ %  ^[T»r * n w  ^  » f tT
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and the weaker sections o f  the people 
will not get any benefit. 1 submit that 
these schemes should be orranised in 
such a way as to cater to the essential 
needs of the weak sections of the popu
lation.

t WriRTT 5  ft? 3ft

eft JT? ( j r a w i T )  ^ ^
<iTt  ^ ^ 'TT ^
’TTfiTr I ■

>TOT ^  ^ 'TT filW V
^  3n^ eft z\o iTo (ttptt
IT tTT)  t c ft  t
^  ^ ft fs ^  #  5 irf»T^  ^ rft

^  fqpiT anr? >ft ! T ^  vftx
T t f  ?rtcft m I ’ T i s w
(^ T T w r ft  ^  q gn P Trr t  « f k

®PT f5^irnT snar

(j^ T  9^5FT<t ^?T5ft
’ T j f  i t  3n?ff i

Fim rW t: ^
( jR  g x T R t ^  3Ti^ I

¥ | o  T m  ^ « m r  f W ^ f t  aft 
v t iftfbr ^  ?ft #  V T IT R  #f«Fi

«Ft r( ^  h*FT ^  ^  ?

« f t  ^ 0 ^  I

¥|o TW : f ^  ?ft»ft ^  ZT^
«rtr ^  ^ t  ^ ft^ s ff #  WT
!T^ ^ 15fr»T ^ 3IT «ft:
Tift ifr ^ arrSf IT?
a r ^  w a I

Shri Thlmmaiah (K.olar-Reserved-Sch. 
Castes) : Sir, 1 will make only a few 
observations on the working of these 
projects and the extension services. These 
community projects have no doubt made 
revolutionary changes in our rural life 
they have given many facilities to the 
village agriculturists. Still, I feel that 
they have not helped the weaker sections 
of the people, particularly the Scheduled 
Caste, Scheduled Tribe people. There 
are certain defects which I would bring 
before the Minister and I hope he will 
set right these.

While giving loans to the ryots, the 
project officer usually gives loans to 
those who are able to give some securi
ty. Big landlords will get these loans 
but i^ople who cannot afford to give 
security will not get any loan. Similarly, 
when improved seeds o r im p ro v ^  
manure are given, all these go to  those 
who have got some land. The landless

There are cottage industries, training 
centres and also basic schools in these 
project areas. I request the Minister to 
give particular attention and see that the 
Scheduled Castes young men are also 
trained here. I do not say that all the 
trainees should be these people. But, 
more Harijan youths should be sent to 
these schools .and attention should be 
paid to this; that is my request. The pro
ject officers can also do the work of 
land distribution to the landless people. 
They can take stock of the government 
lands available in a particular area with 
the co-operation of the local revenue 
officers and they can distribute the lands 
so available to the landless; thereby they 
can get the co-operation of the people 
and create enthusiasm among them.

There is another point. These centres 
are opened far away from the towns. I 
suggest to the Minister that these com
munity centres should be as far as pos
sible nearer to the people— I do not say 
Scheduled Caste localities; they should 
be nearer to the locality where the 
weaker sections of the population live.

The Deputy M lnbter of Planning 
(Shrl S. N . M b h n ): You mean the
headquarters of the projects.

Shri Thlmmaiah: In view of the fact 
that we are going to establish a socialist 
pattern of socie^, this aspect of helping 
the weaker section of the people should 
be specially considered.

I have also noticed that the officials 
do not feel like one among the masses. 
Thereby the masses think that it is all 
done by the Government and they have 
no part to play. So, we must select such 
people as village level workers, commu
nity project officers, etc., who will feel 
one with the masses. They should not 
feel that they are officers; they should 
feel like a social worker or gram sudh- 
arkars. Otherwise, people lose interest 
and it will become officialdom and there 
will be no co-operation from the people.

Lastly, I submit that Government 
should see that some cultural p ro^am - 
mes are conducted in the Harijan locali
ties also so that it may help to banish 
untouchability. It will t h e r ^  create •
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sort of oneness among the caste Hindus 
and the Hariians. I hope that these sug
gestions will be considered by the Minis
ter.

Dr. Rama Rao (Kakinada): 1 want 
to bring a few things to the notice of 
the hon. Minister. Before 1 go to point 
out the defects, I admit that this is a 
new type of service that we have started. 
There are so many shortcomings and 1 
think the officers and our young men 
and women employed in this work are 
just now finding their feet and develop
ing fairly a good spirit to carry on this 
work. Fundamentally, there is one basic 
defect which has been pointed out al
ready. Unless you distribute land to the 
landless agricultural labourers, you can
not have real and genuine enthusiasm. 
That is the basic defect. But as far as 
it goes 1 will welcome whatever is be
ing done.

Firstly, I want to refer to my own 
community project area— Kakinada Ped- 
dapuram project. There is some confu
sion about the interpretation of some 
rules relating to funds allotted. I do not 
know if that has been set right during 
the last twenty days, after I came here. 
Before I came here there was a comp
lete stand-still in the work there because 
they did not know whether the Rs. 65 
lakhs allotted to that area includes cer
tain amounts. It is a fairly well-to-do 
area as compared to others. There were 
large amounts of cash contributions 
from the people and the people are now 
sorry over that. They have contributed 
Rs. 5,000 in some villages and in one 
place about Rs. 20,000. Suddenly, some
body raised a doubt if the Rs. 65 lakhs 
allotted includes these contributions also 
and so the entire work in the area has 
come to a dead stop because they could 
not spend the contribution from one vil
lage on works in other villages. They 
cannot also start new works. I hope 
Government would ihave already correc
ted this absurd position and allowed the 
work to go on. This sort of thing has 
brought in frustration among not only 
the villagers who have contributed 
money but also among the officers who 
have just now found some enthusiashi 
to carry on the work. They do not know 
whether to return the money to the vil
lagers or to carry on the work.

Just now, Shri Thimmaiah referred to 
House sites. How can you expect any 
enthusiasm from the people if red tape 
is becoming worse day by day. There 
is nothing red in this; if there is some

thing red, people would be moving 
faster. 1 will give you an instance, la  my 
district, about eight years ago, Harijans 
paid some money for house sites. As 
everybody knows, they are poor people 
and they would have mostly borrowed 
this money in the hope of getting some 
house sites. Now, the Government or
ders are to give these sites free to these 
people. Here, in this particular case, 
they are not asking even free houses; 
they have paid money into the Govern
ment treasury seven or eight years ago. 
Still the house sites are not given to 
them. There are some committees and 
M.P.S are V.I.P.s; they are on many 
committees. 1 am also on a committee 
there. 1 requested the Collector concern
ed to settle the m atter regarding house 
sites. He said: “We are finishing it within 
a short time”. Like that it has been going 
on and the m atter is not settled for the 
last 7 or 8 years. One village is called 
Navakhandrapada in East Godavari Dis
trict and another is called Mallam in 
East Godavari District in which the 
Harijans have paid for house sites. How 
on earth can you expect enthusiasm 
from people when in spite of all tall 
talks and lectures you do not give them 
house sites? W hat is happening is this. 
Somebody whose land he does not want 
to be taken over by the Government 
bring in some influential man— 1 am 
sorry to say, usually a Congressman, 
because all people of wealth are in the 
Congress, not the honest old Congress 
type but the new type of vested interests 
— and the whole thing is stopped. Once
I requested the Collector to take all his 
officers concerned to the village and 
settle the matter in half an hour. He did 
not do it.

Then, I want to point out that there 
is a certain element of show. It is true 
that when we start a new work we would 
like other people to know what we are 
doing. I am glad that a Congress Mem
ber, Dr. Ram Subhag Singh has pointed it 
out and I think it does not rM uire my 
adding anything to it. Even in their own 
journal Kuruksheira you must have seen 
the cartoon by Samuel where two rows 
of boys are shown with garlands and a 
lady and a gentleman arc coming. 
One sa y s : “I wish every day
some Ministers come so that we can 
have a holiday every time. I am tired 
of these studies.” That is exactly what is 
happening at least in some places. Any
way you have to take visitors to the 
places of our work and I would request 
you to take them to new areas so that
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ship of a Communist built a road in 
the community project area. They in
vited our friend Dr. Keskar— who has 
just now gone— to open that road. But, 
u^ortunately, the local Congressmen 
dissuaded him from doing that. This 
sort of thing all of a sudden causes frus
tration among the people. This matter 
has been brought to the notice of the 
Prime Minister by an independent 
M.L.A. W hat I want to point out is that 
at least as far as village work in the 
community project area is concerned 
let us keep politics away as far as pos
sible. While talking, the Ministers say 
that they want co-operation from all 
but when it comes to actual doing there 
are some defects. I do not say it is all 
round.

Again, in this same community pro
ject area in Rayalaseema there is an
other difficulty. The villagers are ready 
to contribute for high schools and 
the middle schools and the 
community project authorities are 
ready to give their share. But, the Dis
trict Board being on the verge of bank
ruptcy do not want this work to go on. 
The Community projects authorities 
should therefore inducc the Government 
of the State to see that the schools are 
started. There are already very poor edu
cational facilities in those areas and 
even when the villagers are coming for
ward with their contribution owin^ to 
the bankrupt condition of the District 
Board the schools are not started. At 
least in places where there are commu
nity projects the Government must see 
that the schools are started and the peo
ple are encouraud  to come forward 
with their contribution.

Therefore, Sir, I am glad to support 
this Resolution so that this Committee 
will at least give some facts to the people 
who are in authority to know the de
fects and make suggestions for their im
provement.

May I make one point more, Sir?
Mr. Chainnan: The hon. Member

must close now. '
Dr. Rama Rao: Very well, Sir.

<j#): 4' ^ T?# 
w w ifh T firT  ^  snj?!

f j m  T t M r  t  i ^
W f j f  ?r t  w 'T T  5pp(nT e<>

W rf  T  TT W»TPTT »rwT

tiiey will get a good clean-up. Do not 
take them to the same areas.

Shri C. R. Naradmluui (Krishnagiri); 
And keep on rotating.

Dr. Rama Rao: It was said that 
Ramachandrapuram does not exactly 
fall in the project scheme. Actually 
■cvep'thing is included in the conununity
project area. For the leprosy scheme 
^ e y  have sanctioned equipment, doctors 
and staff. The staff have gone there 
•only 8 months ago and the equipment
has just come. Now it is working very
-well. My object in pointing this out is,
why do you appoint prople and spend
money for 8 months without the neces
sary equipments. The scheme is really
jo o d . They want the doctors* to go to the
villages instead of the patients coming
to  their institution. Now they are actual
ly doing good work.

Another thing I want to point out to 
the hon. Minister is that in this commu
nity project area one of the most essen
tial needs is protected water and sensi
ble latrines. The community project peo
ple are doing this here and there. I 
think 1 need not elaborate this point but 
I  want to stress that they must make 
greater efforts on the provision of scien
tific sensible latrines and tube-wells, 
filter points or any other kind of pro
tected water.

In some backward areas like the ced
ed districts there is another difficulty. 
They want people to give contribution 
either in the form of cash or in labour. 
They are too poor to give cash and dur
ing the working season they are unable 
to  spare labour. Therefore, in such 
places it is becoming very difficult. Pre
viously,— 1 am speaking about wells— at 
least the Revenue Department was dig
ging wells in those areas under the rural 
water-supply scheme. Now that the 
community project has come the Revenue 
Department does not do it. The com
munity project people also do not do it 
because the people do not give free la
bour or contribute in cash. I would say 
that as far as wells are concerned the 
community project people or the Reve
nue Department miist do that job imme
diately.

With regard to Tripura we have not 
got a single road laid in the last three 
years. 1 want politics to be kept apart 
as far as possible. Of course, to some 
extent it may not be possible but as far 
as possible politics should be kept apart. 
Recently there was an instance in Kerala 
where one panchayat under the president-
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t ,  ’TfSRT ^
^  ^  t r r  3̂fTiT% s r m  *pt f«FT«T 
^ ^  I snr? ^  ^

^  am ? ^  5 rr^ ' ^
3 T ^ - ^  jflTT frft «R

^ rn ^ iT ’f  ifliRT ?̂T sm?T 5?:
#  i f q w  3tt h w  t  isfk f»T

f  r>l4) % Ti^rmi
t |  ^ I n  f  ?T f w T  ^  iT^r T r ? th
# ?PT^ T^r^tr ^

i i  aw rf ^
iTip S R H T  %  w  ^  ^ ? f# »T  |? IT  
t  1 ( h t p t h )  # 5 rr ^
>mr «TT, i T ^ ^ m c r  s m rr t ,

«ft T ^^lT  H^nr 3ft ^  TTPwm t t
1% ^  ^  T<T sr^erPT f m  |  1

?nTN% 'TT ^  ?ft fllMM
^  H ^  n f  t ,  K ^-^ItiT 9T5ff «|5t
w tr *rrJT?ftiT ^ r  otpt

F̂rr̂ TT ■flTT  ̂ J l ?H: SR f-^ni? "TT
( l ^ ^ r )  ITT f̂ sfTRT #  TW  

"TST t|  I ,  ^  #  3ft t^fsm  m -
(f5T^ift3R T 'K rf*T ^ ft)  5 ITT 3fV

trfh n f^ fb i (imf'TRw qf fTT>m 
TT? s iifw  srF*T^TO) I  iT r s m r iw r ^  
'RTfTiH^ ( ^  f̂ TfTO ? r f v ^ )  I  aqrt 
?T  ̂ ^  1 T ^ ^  I ,  # wftrU!!T #  !TT?o CTo 
î ^To irr "fto ^ o  1^0  JTr y #  ®(5t 
^T fjT^ (^n m ff) ^  ^  1 5̂  ^  ^
3 w  <ft^ ^  ^  f̂T??rr, # ? t  %Tf̂  ?mrp

#  jpt4 w«rm ̂  11 a r^  ?iT
( ^  «nr<Tr) ^ i?5a^ ^
^•^6 lV*<r 3T[’ T̂PcIT I ^ fV l <TV 
T̂fTrTr ^  ^<ll V7^ *PT ««!»( ^

ftf   ̂ ^  #  ?rf«PP ĤT!# I  I
»rrsr oft sr^^rfr^? v f e ^  ^  ^ jfrc

'5iTf5m *T T ft^  fy c ^  m w
( ^  TfTot^prr « rftm ft)  M

t  ^  ^ iTf^ ^ .t
^  p P ^ 3T? T^pTT 5Tnf*T T^T^ft)
^  arr ^  C»r«HH n r^ f^d  itt
«p^afr< fft an^ 1 w  fir ^  ^  ? t rfhr 
Î’P VT*T #  flifiT  #  ^  ^  5inX ^RRT

^  ! f t ^  t ’' f ? ^ ^ ’• 'T T ifr^ m r1 1
^ITT^ JI|| I  ftr  pTiT «l4'jrfV'».

^  vm r T̂TTT ^tJPT »rt^ ^  #«rT f̂ s o ^  
f%*n t, ^  ?TT^ #  TT̂ T #  ITT 5r«PTT ^  
yi^'jrPH^ ^>T^ T?T^
vn x  'dH ^  % ftrftr^ ^rri?r ?if ?ft
^  ^  W  !̂TJT ^  f?PTT 3ITIT I irfe 
tj? ^  fft ^  #TT ^  ¥8TT?r 
i T f t P p  FTT^IrVrVTT VT 3ft |OT fw>rW I  
ITT «l?<t>irwi 5FT f̂ TirnT t, ^  ^  3ft iR t r
v t f f i w  ^  ^ % r < f ^ ^  '^ f im  ?rtf*s*f# 
!ftt j f t w  ^<!inf>j;r<ni

3fR I ^jsT^ 3H?rr % ^
I  s 4  #  3iTT^ ?n5?r ^

?T W  t  I <FW IM K T^ #
TOT «TT fjp 5inTT iTVhfz s(5t t  f^
ITTvT t f ^ r  T^vPTFfe (« r f^  iTTTcftV 
f W r f T  ITT ^  *p V f <jti(\
?T I^  ?TTT«T ^  3rTT r ^
qft 3TRTrtt 51^ t  tip ^  P m  ̂  f^n=i^ 
W*iRi t ,  ?T>R IT^ f ^ ^ T T  f^PiTT 3JT
T?r t* ^  *̂n»Rr g 1 il 
e i T f m r  fr f v  3r? ?TT * i ^  f k ^ r r f t ^  w t r  
«T ^  ^ rC '» > r ^  ?T>T w  #  ?T?ff
^ cTT f * T  5ft^T #  t s  ^  ITT

T f » T 5 R  (ift3 FT r  3TTift»T) #3 
*P T  i T f ^  ^  T T T 'T i^  ^ I

4 p.m. 3ft ’S T T ^ i^
IT? I  fti YfTTT^pTZt fW h m r  STR^^^T 
(?IT^ lT«F <TfXiTt3Rr) ^  »|4»H  
^tsT ^ r T’ST ^ I ^  *TT^

V  m K  'TT n ? Ti? If f«fr 
®f? ?T>TIT 5fcT ^  t  I '̂ IF^ ^  f̂t ^  
^TTiTVtlTTT^ VT^ %ftT 'S«+l 
fTJrrfif #  ^  ^  3TT^ I  ? fk  3ft r f t ^
^  5t?TT t  3 ^  « P # ^ rf^  Vt ?TT^ r«i*)i*rf
#  ^T’T̂T 5fT# ^  vJc^V<n ^W t ?  <tftr t  5 tv  
?iT? #  «Fnr «f!T <Tî  t  '
^  W  ^  ^  Jl^T? 3TT^ t
3 R  ^  %■ r̂piT «f)T ?  I W
^Tf^ ^  ^nrar 1 ^ hJ+h  qt^

TT ftirr 3I7JT ?TTf% ^  3frr jpt ^:*t ̂

9 'T iW  5TT  ̂ 5t ^TPrft t  I <TI3TW 3ft
eftH ^  ^  ?T*TTT T̂ irr w  I mR uipt 
IT? ftTT t  ^  C^-*r#t T’T^ ^
^ ? T T ? n f | i ^ * n ^ ^ ? T q ^ f 5 T #  
»r?pr5r *t v  ift anw sreRmr 
ft I >l?t "TT 3ft vn rfN A  TFftv
(HP>ATfiTTfivRr v ”* )   ̂\ KT'f
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f T  ^PSTR gWT «T T «»?  ^  3TT t
<fh: ^  Ptttot I  I v iN r f t  «ft
5 ^  JJTe5r T T  T R  I T  « f t 7  W 3T

j f t W  ^  ^5I^T  3pi^ #
arnrr srr 1 1  ^  W tt ^  f r  v r4 v m
#  5T55T <TT f w  srr^ t 

Xf^ #' 1^0  f o  t ^ o
f W T R  ■»>iMi

^  I 0 [ » ? a .« ! R  5 ? f t « F  <TT

?rnr w t  tt

*Nr ^  I 5^nr ? rw  i 5pt,
* r ^  ipfinft ^  f w f f  ?ftT 3fti^r

*n ft *1T ^  'J^ini jf I +0<( ^TT 5TRr
^  T  ^  flf 3nw f  <ftr

^  5W  ^  ^  5  ^  ^  ^
f 5 R - ^ ? 3 r T f f t i ^ ^ 5 r r e r ^ 3 f t ^  
% ^  3n^ ^  ? t \ t  p!R ftr3P?ff
^  *rrvK 'Tc fijin’STT^ f  ^  ^
< r r ^ ^  5 7 ^  I T T ^  3 R  ?>T n r  s m r^ ft 
^  « < e i e S K  #  H T #  ^  5 ft  ^  q ? T  ^

t  I ^  5?raT<TT 'srnpTT ^  4 ? T T f  #
f i R T R  ^  I j f t  SC, 00  J I T  ? , o o o ? i q i n

^  JIT H«M>i JWr ^niH V folT 'Tr?fT
t  jrfk 'TRT ?K JTT ^0 1 1 ^

?  5f t  ^  ^  i l l ^ l ' f l  * P  ^ T P T

^ T T f   ̂ J T W ,  t  I ^  * f N  q ^ T f t

’5 ? T T ^ it  ®(>t f f t r  3 r w  ?  f f t  5 t? rT  % 1

^  ? l^  ^  I R T  ^  "TW f  I < r f ^  %
^  ^  ^5T

^  ^  t  ^ ’fTT <TT ##
I  I t  s n w  ^

« r  5 f W i  v t  ^  ^  ^  s m r ^  i f
f w  3 T R T  ^ ^ r f i p r  I « r * f t  J J ? t  « R

)»? T n T r » n 7 T  t  3 f t  e °  ^
| i t ^  Pr^TT

#  I?f^ I lf  ^  afiiT f r  t  ^  *T§ t
i S R '  T T  P p  < JT T  « 5 H *ll ' T ^  j V I  5  ^
5 » T  v t  > r r ^  ^ f t  ^  P d ^  ^  « R  f r  

^  W ^ T  » I ^  i f t  t  I ^  
w f h i  t  * f t r  f t r  

W  ^  ^  T « F 1 T  T T  *T |fy  f V l I T
aiT T m  5 «f«rW hii v t  ir?

3 W  T f  ^  f P J ^ R  « r  ^  P i ? T f t a  T T  t  I 

^TR T » r r n ^  * f r f z ^ r  ( « n ’ r ) #  

T1RT v p n r  K I jffif WITT ftf n r t  
? w  ^  p  w r i t  f P F  # ,  ? ft  < i r T

»PT I ^  q ? T ^
^  j  I ^  #  f i R T  ^

f¥ # # T ^  fT  q ĴWT
«TT I ^o qto ^RTR i?t v h : ^  i^T g v jw ^  
*nm  f r  ^  ftitT 0̂
V firtr ^ 0,000 ^

^  <rt: TT
1 1  ^  » n ft t  ^  TTi<? * n r i i ! r « f t « f t  f ^ | T t

Tt: ’ift WtfT ^  3TTTT I ^
f^ 'S t TfMCim  «Ft ftr  
^  ^  t ,  w  W
TT W h H  ^5TR 'TT,
’S ' w t o T ' T T  f%5jrr 3IT ^ + n i  f  < ftr
'(PT  ̂ *^t XI7II ^ t snrf I Ji^

*TT^ »rt I ^  ^  f H ^ w
v fw R  (fsw m  ^  I
3 ? ^  ^  f«P 3?TT U « rH r-ff4 i£ <  
( jw im v ) I ,  > F ^  ?TT*FTT t  

1B R W  ^  TW t ,  ?»T
ST^f «PT I ^  9 W T T  j  f«P ^ T H  V t f  
“ «P 7 JPTT T T  « m V t ? T
arnr? «r  (en^) ^  i
<nW t ?«n'ftiT nf'TVTRlft ^  JIT ^
J T T ^  ^R T R  Vt TO ^  g?af#

TT arfim T% TT I ^
^  ^  WITT

rft a z n ^ ^ r f k v r n  ^  ^  ^r
51^ ^  I ^  »ft «prr ?ft
«nW t «wr ^ # r r  *rf^ ^rrr #5T^ t
f i t  W' ^  ?ft VIHWi'l H|5l^
W PFf V 3 Ift «R 
^  t  jnftTT«r ^  ftn?
JTT ^ fiK - « P 9 jT  JTPfr V  fim j
^  $5TT I i j f t  *fN  « m  P m f
#  w  STK V 'T f r ^  ?nft * n ^
e s iw f iR r g ^  1

«ur ^  fft ^  i|ft ?rrT! t  n m r  
HTR <ftr 'mfTT ff I w  ^nj^ir^^T
jftiR T  ^  or j»??p : jftiR T  IT iw r
v m  t  ^  5î 5TiRft im ttv r  t  
iW t ^  iT ^ *R s’rN tst i f t  t  • 
t  « n ^  q r  ^  'TT??tT f  13ft

ijt^R raft flf T m r< rfiitm |
;j^w t f ? i ^  « f^  (v .L .w .) ( m

i n t ^ ^ T t ^ T T  3WTt
? n w  «n^ 1 1  ^  ' 3 ^  f  ^
WT »fN !Tm “ ffn r J»ff rw  

t  ? w r  TR«r I  ftf fT  ^  #  I F
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^  JTT ^ ^  s m
w  11 ^  ^ ?JT *fr?T
W IT f i iw  t, f̂sp5T WT

t  ftr ^  >d»i+l *Pt
«m r ^  ? WT p m  
f e i n f w  ^  nirr I  f«fr ^ ^

in f t
itRj f%i3[ f*(<!)c»i ^  ^

Jlrt̂ TT t  f% ^
v t  ^  t m r  TT ^  ^  vnCThr ^

?<IR 5nr>r #  i

wf?r aft $R?rT<r irt fim  T^ifh:
# ^  f w  I <FT cfr ^

ft> w m # < r  { t ^ )  V ( ? r e ^ )
^  ?iW?r JTT g M r q t  ^rw gfr srt^- 
<T»?n?T ^  ^  yW TT
i  v iffv  W t  ^  fw iT  w fh R T
V  5rnr w ît

51  ̂^  I *»TT fHT*T I  pp 3ft

5T?ft t  t  ^ 53IKT »T5^ r̂ T̂TiIT I

fHT*T ^  q? ^  j  ftr PTTJft 
arm f n ^  MilHJim.* ^  Jrwrr 

^  ^  f im  #  fs^isRtft t  ^  I

# 5 ^  p r ^ snrf^ t ?:
•PT# ^  «rre % ^fTW r̂raf i 
jrfj W  5TT5 ’PFT ftRT *nTT ^  f»T 

^  ^nJ5T ^ f  I 
w*ii ?rre *RT #  ^ w*ii ^

'̂ >5'1I 'TTl|?rr ^ Pp aft T̂UT ^
<ft  ̂ aft I  t  ?nribT

r̂TcrT j  I

Shri C. R. Naradm haii: My experi* 
ence of the Community Projects is nil.

M r. d w in n a n : 1 would request hon. 
Members to be very brief. Still, there 
are many Members wishing to speak.

Shri C. R. Naiasim han: Yes; I shall 
be as brief as possible. As I said, my 
experience of the Community Projects 
is nil. But 1 have got three or four 
Community Development Blocks in my 
constituency, and though I have not had 
close experience of them directly, I have 
been in close touch with the workers

who work there and I had occasion to 
meet them, and they have given me 
their own views which I want to share 
with Members here. • Their points, or 
some of them, are worth noticing here.
I have consulted a  local member of the 
Legislative Assembly and also another 
friend who happens to be the President 
of the District Congress Committee and 
a former member of the Legislative 
Assembly of that State. They are all 
good workers too. I would like to point 
out here what their feelings about these 
projects are. F or instance, what the 
member of the Legislative Assembly 
says is this :

“The higher authorities often 
transfer the block officers and also 
the Gram Sewaks from one block 
to another block. If officers of ex
perience are often transferred, it is 
difficult to execute the work in the 
rural areas. Nothing will happen. 
The main work will suffer. People 
are handicapped.”
Then, he goes on to say :

‘T hey  should allow the officers, 
clerks or the Gram  Sewaks, or 
junior engineers, whoever they may 
be, to work at least two years in a 
particular block. Though the Gov- 
em m ent servants in the Community 
Projects are paid officers, they 
have to forget themselves that they 
are officials and they have to work 
like the social workers. Then only 
they will execute all the work suc
cessfully with the co-operation of 
the public. The junior engineers 
are not co-operating fully as they 
think that they are not the subordi
nates of the block officers. That 
kind of idea should go.”
This is what the member of the Le

gislative Assembly has said.
Then, the President of the District 

Congress Committee, who is also in the 
Bharat Sewak Samaj, thinks that the 
present work is just in the nature of 
spoon-feeding, and actually, self-help is 
not taught. Money is given, and some 
construction goes on, and if additional 
contribution is needed, in most of the 
cases, the money which is in the custody 
of the local panchayats is taken and the 
work is completed. But nothing further 
happens. He says, is it all only about 
material welfare and that nothing 
extra is done to improve the m or^  
calibre of the p e ^ le ,  and that is what 
the workers feel. Then, in the matter of 
repairs and such other things, the gene
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ral 'tendcncv of the officials is to go in 
for materials from outside. When cons
truction work takes place, they do not 
finish the construction with the materials 
that are locally available. The tendency 
is to go outside the area and get things. 
As far as the schools are concerned, 
simplicity has not become the habit. The 
tendency is to have chairs, benches and 
such costly furniture. The workers feel 
that we may as well try to be simple in 
these matters. When roads are laid, the 
general complaint is that the authorities 
desire SO feet or 60 feet to be the width. 
The villagers find it very difficult to con
tribute land for such purpose. You know 
that sometimes the owners find it very 
hard to part with lands. Where smaller 
widths could be had, greater widths are 
insisted upon. There is difficulty in pub
lic co-operation.

We also feel that there is lot of red 
tape and routine correspondence. As 
regards loans, the experience in my 
area is that where the pattax are joint, 
the loans are not easily granted. Also, in 
the mitta areas, zamindari areas, where 
the lands have not been properly sur
veyed, there is delay in gettmg loans. 
This means that a good number of peo
ple are deprived of this benefit. In my 
area there is another feeling that the 
co-operation between the revenue offi
cials and the workers of the area is not 
quite up to the mark and much im
provement can be affected. This is the 
first hand information I have, but other
wise, everything has its own use and the 
community development projects are 
functioning well.

I would like to make one suggestion, 
namely, in those block areas, particu
larly in parts of the country where p ro 
hibition is enforced, documentary dims 
should be shown to dissuade the people 
from resorting to illicit distillation. 
Otherwise, whatever good work is done 
by these projects will be lost. After all, 
there is law-breaking, and if people are 
told that they should not resort to  illicit 
drinking it will be good.

M r. d u d n n a n ; I  hope the h o a  
Member is speaking on this Resolution.

Skri C. R. Nanuiiiilian: Yes, Sir, 1 
also had the great honour of opening 
two roads built by college boys. On that 
occasion, there was great enthusiasm all 
over and the villagers were quite happy 
about it. There is a village between two 
parallel roads. But due to  party feelings, 
the central village did not fully c o o p e 
rate and it was not enthusiastic about

the work. On the occasion of the open
ing of the road, big officers came in 
cars. It was quite a surprise for the 
people in the central village when they 
saw the big vehicles; they changed their 
mind and they said, “we will make ar
rangements to rebuild the other parallel 
road.” The old feelings disappeared. 
Therefore, this shows that with greater 
enthusiasm and initiative, much more 
work can be done.

Shri Debeswar Sarmah (Golaghat— 
Jorhat) ; In my constituency there are 
two N.E.S. blocks and a Community 
Project and the picture I give from per
sonal experience of this will also hold 
good for other blocks and projects in 
that State and elsewhere. Firstly, the ad
ministrative cost in the N.E.S. blocks is 
rather high. In the case of the State, it 
is about 10 per cent, but in the N.E.S. 
blocks and community projects it comes 
to over 20 per cent. The result is that 
little is left for the working of the 
N.E.S. blocks and projects. There is 
also some confusion about the functions 
of the officers and the members of the 
advisory board. Some officers think that 
it is enough if they keep their superiors 
pleased and they need not care for the 
advisory committee. The result was that 
in one block, the advisory committee 
wanted to dissociate itself completely, 
with great difficulty they were persuad
ed to- continue in their advisory capa
city. In another N.E.S. block, the advi
sory board gave some directions and sug
gestions in respect of the budget and 
poultry, but the authorities thought it 
fit to throw those suggestions into the 
waste paper basket, with the result that 
the advisory committee in a way boycot
ted the block. These advisory commit
tees consist of a number of influential 
men of the area but if their advice and 
suggestions are disregarded in this way. 
what co-operation can be expected from 
them? I keep fairly close contact with 
the villagers. I only translate the local 
saying in this connection. The villagers 
say tnat they have seen white-roofed 
bouses and a platoon of officers, but 
received no benefit The people do not 
feel the glow that is meant to be felt 
by them. There is confusion and lack 
of co-ordination between the offlcen 
and the local self-governing bodies. I, 
as a member of the advisory board, real
ly want to  f/et a  clarification as to what 
the respective functions of the District 
Board— we call it Local Board— and the 
N.E.S. blocks are. Sometimes we find 
the villagen in the pocition of the pro-> 
verbial washerman t  dog he gets h ii
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meal neither here nor there. The Local 
Board says, that since there is the N.E.S. 
block in that area, it has little to do. 
But the N.E.S. block officers say, “You 
go on doing it; we can only help you, 
give you some encouragement and some 
money. When you build a road, we can 
give you some money for the bridge.” 
The Local Board people say, “The 
N.E.S. block has plenty of money and 
you have to spend it” and so on. In 
this way, it appears that there is lack 
o f understandmg and co-ordination
which are essential to make the N.E.S. 
blocks and projects a success.
. I am not making a general remark 
in respect of all the officers, but 1 think 
there is something lacking in the back- 
^ u n d  in which most of them are work- 
mg. They continue to have the same 
mentality which used to prevail before. 
They think that if an officer does his 
routine duties and if he can keep his 
superiors— the Collector or whoever he 
may be— satisfied, his job is done. The 
result is that though these blocks and 
projects are working all right on pam r, 
if you go to the village, you will find 
that the work is not done up to expec
tations; the actual work done is much 
less than what could have been done.

A N.E.S. block field worker— Gram 
Sevak— gets about Rs. 103 per month, 
inclusive of allowances. I have no papers 
with me; I speak from my memory, 
subject to correction.

The N.E.S. village workers get about 
Rs. 10.  ̂ per month. His counterpart, 
the field worker in the Agricultural De
partment gets only Rs. 83. Why is this 
disparity when both do the same work? 
How can the work go on smoothly? Simi
larly, a District Agricultural Officer or an 
Inspector of Agriculture gets a much 
sm ^ler sum than the Project Officer. 
Some of them might have been lifted up 
from some aided high school or supply 
o r some other Department. They are
getting Rs. 400 wliereas the District 
Agricultural Officer gets about Ra. 200. 
Then how can they function harmoni
ously?

Then I come to touring. I have no 
doubt that high officers, particulariy the 
Conununity Project Administrator and 
the officers of that cadre, may possess 
personal magnetism and can infuse en
thusiasm in the officers and workers. 
But it is difficult to understand bow a 
rushing and tearing tour from  Delhi to  
Assam, going by plane or motor«mr.

staying for a night in the Circuit House 
and calling a few persons to come and 
meet them in the Circuit House is going 
to  help the administration of the Com
munity Projects. Of course, they are 
welcome and they are entitled to their 
emoluments. But one is also entitled to 
say that the money that has been spent 
on their tours is a sheer waste.

When the Community Projects Admi
nistrator goes to a district I think it 
would be useful if he makes some per
sonal contact with some advisory com
mittees and local people and tries to find 
out the difficulties which exist in parti
cular areas. For example, in Assam 
there is a great demand among the agri
culturists for agriculture loans to buy a 
pair of bullocks. Some want help to 
destroy the insect pests by means of in
secticides. Then these people have not 
got enough landed property. Most of 
them, I suppose 80 per cent of them, 
have not got more than five bighas. Then 
how can they maintain themselves? Most 
of the people are landless. How are they 
to get some land to carry on their culti
vation? How are they to get some loan 
to buy bullocks and implements when 
they have not lands to offer as security 
against loans. These things have to be 
straightened out by the Community Pro
jects Administration. The Administrator 
makes a flying visit and he has not the 
time to reply to letters which seek for 
guidance from him. It is unfortunate. It 
is not my intention to offer carping cri
ticism. All that I have to say is that the 
methods of operation and selection of 
officers have to be improved upon and 
that too without delay. I hope and trust 
that our young Deputy Minister in 
charge of this Project will try to have a 
correct apprisal himself. But a flying 
visit will not be of much help.

M r. Chairman: I propose to call the 
Deputy Minister at 4-30 p .m . There are 
five minutes left. I request Shrimati Ila 
Palchoudhury to finish her speech in 
five minutes.

Shrimati Da Palchoudhury (Naba- 
dwip) : I have not very many points to 
make about the Community Projects. 
We have put a great deal of trust in 
them and we know that in the villages 
they have done a lot of good. At the 
same time there is still more to  be done 
and so I am very glad that this Resolu
tion has been b r o u ^ t  I support it hear
tily. I certainly think that a committee 
should be formed and that we should 
sit together and Members of Parliament 
should take interest and discuss what
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can be done in the villages most tho
roughly and try to implement that. What 
is put down on paper does not do any 
good to the villager. He does not under
stand theories but he does understand 
what he can g e t ^

I have one recjuest to make to the 
Community Projects Administration. 
Because of trouble between officers cer
tain blocks are closed down. In my own 
area certain N.E.S. blocks have been 
closed down. The authorities say : it 
does not m atter the feeling is, even 
close down the block, so that so and so 
does not work there. There are personal 
rivalries and good work is stopped. So it 
is really time for officers to step in.

I' quite agree with my hon. friend 
that when the officers go round tourin/^ 
these blocks they must actually go into 
the interior-most parts. I have found 
Chairman and officers of these Blocks—  
I would not like to mention names—  
landing by aeroplane, having a meeting 
in the aerodrome itself and going back 
by the next plane. This is tne sort of 
tour that they have! .

I have very little time hence, I will 
be brief. The Community Project should 
look after rural areas. It is there to 
bring rural life to a fuller flowering. It 
must create enthusiasm. Yet some of 
the money that is available, is given 
only for equipments. Sometimes it be
comes very difficult. A school has no 
roof. When you ask for money it is said 
that it is meant only for equipment and 
it cannot be used for building. A school 
has no wall. When you ask for money 
you are told that it is meant for books 
and you cannot use it for the wall. So 
I think some relaxation of these rules 
has to be brought about.

Now insurance has been nationalised. 
So many other things have been nation
alised. But it is a pity that municipali
ties have not been thought of and no 
restrictions have been put on them. The 
condition of the municipalities in small 
district towns leaves much to be desired. 
Today the condition of some of the 
towns has to be seen to be believed. I 
request some of the Community Pro
ject workers and the Ministers to come 
and see them. I want these blocks at 
least in the small district towns to  that 
some part of the work which the muni
cipality cannot or does not do can be 
carried out. Let the imall district towns 
be within the ambit o f Community Pro

jects. That is what I want to  appeal for 
most earnestly.

Shri S. N . M idini: I am really very 
glad to be able to participate in this 
debate. But 1 am unlucky to have a very 
bad throat and somewhat indifferent 
health.

At the very outset, however, I would 
like to thank the hon. mover of the Re
solution for having given us an oppor
tunity to clarify certain points and mis
understandings that needed clarification 
through this august forum. Particularly, 
1 am very thankful to the hon. Mem
ber, who does not seem to be present 
just now but who participated in the 
debate on the last occasion, Shri B. K. 
Das, who made a very able and cons
tructive contribution to the debate.

I can only assure the House that we, 
on this side of the House, welcome cri
ticism particularly so far as planning or 
any aspect of it is concerned, because for 
p  programme like the community pro
jects, which is essentially a people’s pro
gramme, public criticism, well informed 
criticism of the hon. Members of this 
House is the very life breath. In fact, 
in the absence of such . criticism, we 
can have a just grievance of inadequate 
attention or non-attention or even indif
ference. I am one of those who believe 
that for planning, it is better to be cri
ticised than ignored. As Pascal said, to 
run down philosophy is really to philo
sophise. With a little adaptation. I can 
say, to criticise planning m a sense is 
retdly to plan. The criticisms of hon. 
Members of this House are,, in my 
opinion, a measure of their interest and 
their expectations and so they arc very 
welcome. We would only hope that these 
criticisms would be more usefully made 
available to the Project advisory com
mittees which they are expected to ac- 
tivise and inspire.

Why do we attach so much impor
tance to this movement which is called 
community development programme. It 
is because, the problem in our country 
is not only to build an economy, but to 
build a nation. It is in this view of the 
matter that our Prime Minister attaches 
the greatest importance to this move
ment and according to him, it is the 
most basically revolutionary and hope
ful thing going on in the world. In fact 
1 feel, and I think other hon. Members 
of this House share that feeling that 
this is going to be the mainstay of de
mocracy in India, because it is the com
munity project programme that nurtures 
democracy at the grass roots. Therefore
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it is but natural that so much interest 
as was evinced during the course of this 
debate should have been taken by hon. 
Members.

No doubt, every one of us feels that 
the road to the goal of economic eman
cipation is going to be a long one. This 
is however one of the peculiar charac
teristics of this movement that it has 
filled the people with hope, faith and 
confidence to realise that goal probably 
much sooner than many of us imagine. 
The spirit which I want to bring to bear 
on the treatment of this subject is not 
one of clasping one’s hand over one’s 
head in placid self-congratulation, but 
one of realistic appraisal of our successes 
and experiences gained and the difficul
ties encountered and the leeway that has 
still to be made. Therefore, I can only 
say that we on our side are more cogni
sant of our defects and deficiencies rather 
than of the achievements and successes 
that we have already attained. We knowT 
probably no one knows better than we 
do, that the programme lacks in certain 
vital directions even at this moment. We 
are quite conscious that particularly in 
the sphere of cottage industries and co
operation, we have not been able to 
produce results that are desired of this 
movement. Therefore, we do not mince 
facts. We agree with the Members when 
they stress this aspect of our deficiencies.

Shrl C. Bhatt (Broach): 1 want some 
concrete suggestions from the Minister; 
not these............

M r. Chairman: He will proceed in
his own way. He has not yet finished.

Shri S. N . Mishra: 1 have just begun.
Shri C. Bhatt: We have heard enough 

of this in the party.
Mr. Chainnaii: T hat need not be re

ferred to here.
Sliri S. N . Midnra: We are also cog

nisant that in the initial stages of this 
movement, there was inadequate inter
departmental co-ordination. Tliere might 
have been short-falls in the initial stages. 
It may also be that certain projects 
might be showing a very sorry tendency 
of petrifying into some kind of a hum
drum routine, of slow governmental ac
tivity. It is also just possible that in 
many places, just as hon. Members have 
suggested, there is in evidence a l a r n  
hierarchy of oiScials dominating the 
entire scene. M ore important than all 
these things, the greatest lacking m iriit 
be in respect of the diffusion o f the be

nefits of this movement among the 
poorer sections of the population. In 
the background of these, we think that 
what has been done during the last 2 
years would certainly show beyond the 
shadow of any doubt that many of these 
initial hurdles have been negotiated andi 
we are well on the way to achieving the 
real objective of this movement. In the 
initial stage we did not get enough train
ed personnel. You know that it is one of 
the newest things, probably a comple
tely new thing that we have. Therefore, 
we learn during the course of this move
ment from year to year. During the last 
two years, no doubt many of the old 
difficulties have been got over and 
things have been straightened out. Now 
you will find more satisfactory training 
arrangements. You will find more satis
factory training arrangements. You will 
find better inter-departmental co-ordina
tion. In the same way, there have been 
introduced many good administrative 
changes which now provide for greater 
flexibility in administration, greater 
elasticity and expedition in execution. 
This should be a m atter of common 
experience. I am not stating something 
which is completely arbitrarily subjective. 
During the course of the last 2 years. 
Members would have found that the ini
tial difficulties that might have been there 
in the initial stages have been, to a great 
extent, got over.

The hon. Member was asking what 
is being done in regard to cottage in
dustries and co-operation. I wanted to 
take up this subject rather later and 
attach greater importance to it, and 
deal with it at great length. But, lest he 
might lose his patience, I would say, that 
no one knows better than hon. Members 
of this House that we have launched 
upon 26 pilot projects for invigorating 
this sector of our economy. We want to 
gain by the experience of these 26 pilot 
projects which have been launched 
recently, about 2 or 3 months ago. That 
should give us encouragement to spread 
this work much further. Nevertheless, 
what I was going to say after having 
said that we have negotiated some of 
the initial hurdles, is that we are not 
living in a state o f complacency. We do 
not claim that nothing remains to be 
done now. There are many gaps. There 
is no doubt that that constitutes a great 
challenge to us and a great challenge 
also to the hon. Members of this House 
who happen to be Members of the ad
visory committees about which I said 
they are expected to actlvise and inspire.
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There are other tests also, particularly 
the tests which have been laid down by 
the Programme Evaluation Organisation. 
We do not claim that we are conforming 
to all these tests v e ^  adequately. This 
Organisation has laid down as one of 
the tests, has the villager generally been 
motivated with a desire for progress and 
new knowledge necessary to realise it. 
The second test is, has he become self- 
reliant, more capable of solving prob
lems and does he have any new concept 
of his worth? The third is, has he leam t 
to act co-operatively through democratic 
village institutions.

And fourthly, has he achieved some 
betterment of life, of living, with all its 
social and moral connotations as well as 
economic relief? If  one comes to apply 
all these tests, all these criteria, one 
would certainly be impressed with the 
magnitude of effort that would be re
quired to be made to achieve them. One 
can only say that these arc only in the 
nature of an objective which can be 
achieved over a period of time. Just as 
one expert said some time back— and 
he said it very aptly— obviously these 
questions are not going to be answered 
with a simple “yes” or “no”, nor are 
they going to be regarded achieved one 
fine morning, but they are going to be 
won gradually. I think these tests would 
require some time for adequate answers.

Shri K. C. Sodhla (Sagar); How 
many Plan periods would it require?

Shii S. N . Mishra: All these ques
tions stress the real thing, and that wa.s 
stressed by the hon. Mover of the resolu
tion also, namely whether this movement 
is bringing the transformation in outlook, 
the cultural change that this movement 
is expected to bring about. According to 
the hon. Mover, the Community Deve
lopment Programme, although in opera
tion for a number of years, has not yet 
been able to fulfil the chief objective 
of bringing about a change on the cul
tural and moral side of life. According 
to him, further, there was no initiative 
and no eagerness on the part of rural 
people to improve their lot. I am a little 
surprised that he should have come to 
such a conclusion, although I am very 
glad he has stressed the vital aspect of 
this movement, that is the cultural as
pect. If this aspect of the movement be 
in doubt. I would say that there is ab
solutely no justification for this move
ment. What would remain of this move
ment if this very vital aspect of it be in 
doubt? The success of this movement,
I would emphasize does not lie in the
4—14 Lok Sabhs.

physical achievements, although they 
are important enough. It does not lie 
in all the stacks of statistics that may 
be thrown out in regard to the construc
tion of roads, construction of school 
buildings, compost pits and things of 
that kind, but it really lies in the change 
that it is able to bring about in the minds 
and hearts of men, in the pattern of 
thoughts and conduct. And it would be 
indeed very appropriate to ask whether 
the patterns ot thoughts and conduct are 
being changed in the rural areas, in the 
country side.

I would just cite a few instances, con
crete instances, objective proofs in 
favour of my belief that this cultural 
change is being brought about. If I go 
on speaking in this strain many hon. 
Members would say that I am speaking 
in a certain subjective manner, although 
I have visited by now about eight or nine 
project areas in different States in the 
country and can claim to speak on the 
basis of my own experience in those 
areas. I have found in those areas— and 
please take it that it is no empty bit of 
declamation or rhetoric on my part to 
say so— that there is a new dynamism 
everywhere you go in the countryside 
where this movement has reached. The 
villages indeed have begun to hum, and 
recently when 1 was in a project area, 
one of the important public workers, 
whom I respect, told me that although 
there were only a pair of N.E.S. blocks 
in the whole district, they were making 
so much noise that they had no rest or 
respite during the course of the whole 
year. There is now a series of activities 
in those villages.

But we should not look upon this 
movement as a kind of package ap
proach. It is indeed a process approach, 
not that something is being handed out 
to the people in a kind of package and 
you can catalogue all kinds of desirable 
things, but it is a sort of process, and 
whether that necessary, vital process is 
set in motion is the question.

I am going to place before the House 
some of the results of a study that has 
been recently carried out by a team of 
social scientists in regard to this cultural 
change in one of the villages in the 
Saharanpur District of U ttar Pradesh. 
The village is called Rankhandi. And 
there a team of social scientists repre
senting all branches— anthropology, eco
nomics and other social sciences,— are 
now conducting a study of the group 
dynamics, leadership, faction, dialects,
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position of women in the village, func
tions of panchayts etc., and if the opi
nion of this team would not be consider
ed objective, I do not know what would 
be the objective test for us to consider. 
About the cultural change I would sub
mit that if we mean by cultural change 
a change in the outlook and beliefs of 
the people, a change in their economic 
and social relations, a change in know
ledge and skills of the people and things 
of that kind, their studies bring out that 
changes are taking place under the im
pact of this movement in all vital sec
tors of the rural life. They have found 
that the village which was almost rent 
as under by rivalries and factions is now 
showing a wonderful tendency of co
operating for constructive works that 
are being undertaken under the Com
munity Project programme. Similarly, 
they have found that in other co-opera
tive forms of activity, they have co-ope
rated their dift'crences notwithstanding. 
Then they have also found that increas
ing educational facilities and other faci
lities have lessened the social distance 
and rigidity in the comifiunity. There 
has also been, what is more important, 
a break down of occupational rigidity 
and emergence of new occupations 
which require new knowledge, new 
skills, and you would be delighted to 
learn that some village chamars and 
weavers have now purchased sewing 
machines and have turned tailors. In 
this way, even the occupational rigidity 
is being broken and people are taking 
to new kinds of occupations which re
quire new skills and new knowledge.

Further regarding the position of 
women, they have found to their great 
satisfaction that there has been a notable 
change in the position of women, and 
now many daughters are going to school 
where probably a few negligible num
ber went before. And they have been 
impressed by other kinds of ways too in 
which progressive liberation of women 
is taking place. In the same way, in the 
sphere of youth’s activities, they have 
found a good deal of enthusiasm and a 
new spirit.

I would not enumerate all the results 
of the study that has been carried out 
by this team of experts o r that is still 
in progress. All the results have not yet 
come, their studies are incomplete, but 
what I Was pointing out was that they 
clearly indicate that the pathetic content
ment of the people has been broken, the 
first crust of stagnation has been broket}

and the sap has begun to flow. This 
change in the culture of the people, in 
the attitude of the people has taken 
place. There can be no doubt about the 
lact of change in the mental make up of 
the people or the tempo of the change. 
These studies have clearly emphasized 
that.

Then, I would cite another example 
which a very good journalist only a few 
months back has made mention of in one 
of the papers. H e found that there was 
a noticeable change in the attitude of 
the people towards saving. He visited 
the Sonepat community project area, 
and he came away with the impression 
that the people were now cutting down 
social waste, ihe waste that was occur
ring in connection with social ceremo
nies, functions and things of that kind. 
He said that the average expenditure by 
a villager on wedding has been halved 
in the Sonepat community project area. 
This shows the attitude of people to
wards saving; and this is going to be of 
immense significance so far as the deve
lopment of our country is concerned. If 
people can be instilled with this idea of 
saving, and particularly of cutting down 
social waste, then I think we would not 
be in any great difficulty so far as the 
internal resources required for develop
ment are concerned.

The Mover of the resolution had said 
that this movement had failed to arouse 
the initiative and eagerness of the vil
lagers in development work. I would not 
go into all that has been said by the 
Programme Evaluation Organisation, so 
far as this aspect is concerned. But the 
very preface of the last report submitted 
by that Organisation clearly stresses that 
this movement has stirred the minds of 
the people as nothing else has done 
heretofore; and they, for their part say 
that there has been a greater apprecia
tion for organised action throughout, 
generally speaking. They are also of the 
opinion that agelong factions are crumb
ling before widening opportunities for 
constructive work. ,

With all these evidences produced by 
an independent and expert organisation 
like the Programme Evaluation Organi
sation, I find it a little difficulty to believe 
the Mover when he says that there is 
no evidence of any eagerness on the 
part of the villager to contribute to the 
community development programme. 
One very important thing which hon. 
Members may be knowing, I am sure, 
is that whereas government expenditure 
in the community development program
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me has been about Rs. 30 crores, the 
contribution of the people has been not 
less than Rs. 18 crores. It is a fact which 
conclusively proves what a great amount 
of enthusiasm or eagerness has been 
shown by the people in the community 
development programme. 1 do not know 
whether hon. Members could suggest it 
for a moment tlwt such a thing could 
have been possible but for a spontane
ous and willing initiative on the part of 
the people.

1 now come to another important 
aspect which was emphasised by hon. 
Members here, and that is in regard to 
the criticism that there has been absolu
tely no change so far as the outlook of 
the officials is concerned. So far as the 
building up of the human material is 
concerned, it is a long-term process. We 
also have not changed according to the 
needs of the present situation, and there
fore we cannot expect them to change 
so soon; and there may be some lee
way so far as the change on the part 
of the officers is concerned.

But I can cite an instance given by 
a veteran journalist who after having 
visited recently a number of community 
projects came to the conclusion that 
there was a remarkable change in the 
psychology of the officials. He said that 
they also have been infected with this 
process of change, that is to say, where
ver the officials have come in contact 
with this process of change, they have 
indeed been infected with it.

Probably you would recall that one of 
the ofHcials of a State Govt, had said 
recently that this process of involvement 
had considerably changed the minds of 
the officials. That particular official said 
that the government officials had 
thought that they were going to involve 
the people in this programme, but to 
their great amazement, they found that 
they had themselves got involved in it. 
So, he said that this was a wonderful 
process of involvement. It seemed that 
the vast and vital tide had overtaken 
everyone of them, and therefore, there 
was a great change in their outlook.

The instance which I am going to cite 
is that of a Rajasthan official whom this 
veteran journalist had recently contact
ed in the course of his tour. When this 
official was confronted with the sug
gestion that he might be redrafted to 
the Jaipur secretariat, do you know how 
he reacted? He showed almost a kind 
of hatred for going back to the pen- 
pashing jol} in the secretariat. That was

his spontaneous reaction. You can there
fore realise how this programme has 
reacted on the minds and hearts of the 
officials also.

Shrl N. M. Linsam (Coimbatore): 
Does it mean that the bon. Minister 
places a higher reliance on the evidence 
of a journalist rather than on that of 
several Members here?

Shri S. N. Mishra: No. I simply 
brought it to the notice of hon. Mem
bers.

Shri T. B. ViUal Rao. (Khammam): 
As a part of his argument.

Shri S. N . Mishra: After having said 
this about the cultural change, I shall 
now come to the physical achievements. 
The Mover had said that the physical 
achievements were just a drop in the 
ocean; thev had only touched the fringe 
of the problem. As against our vast and 
uncovered needs, there is no doubt that 
that might well be so. But as against 
our effort and expenditure in this prog
ramme, I am in no doubt that the suc
cess has been fairly satisfactory. I 
would not go into the details of all the 
statistics relating to the achievements, 
but here again, just as I pointed to one 
or two instances in respect of the cul
tural change that has been brought 
about, I would point to some of the 
results of the scientific surveys that have 
been conducted.
The Mover had expressed his doubt 

about the success of the irrigation prog
ramme. I concede that more could have 
beea done. But what has been done in 
respect of the irrigation programme is 
also not inconsiderable. I find that not 
less than 1 6  million acres of land have 
been brought under irrigation under this 
programme. And it is because of this 
irrigation programme, or the acceptance 
of new methods and techniques that we 
find that there has been an increase in 
agricultural production to the extent of 
about 15 to 20 per cent. This is what 
we find as a result of the surveys that 
have been conducted.

I would not like to go into ail the de
tails, but just as I was submitting earlier,
I would draw your attention only to a 
few scientific surveys, such as what we 
call ‘Bench Mark Surveys’ and ‘Accept
ance of Practices Enquiries’. Some ‘Bench 
Mark surveys' have been conducted al
ready, and some arc still in progress, 
and more results are yet to come. ‘Ac
ceptance of practice enquiries’ are also 
bctng conducted. They ascertain in a
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scienlific manner the nature and degree 
of change that is taking place in the so
cial and economic spheres. They clearly 
establish that old moorings are being 
given up by the people, and they are 
now accepting new methods and tech
niques.

I would like to draw your attention

&artic\ilarly to the studies that have 
een conducted in regard to the Morsi 

project in Madhya Pradesh. The sur
vey on this project has not been comple
ted. But here we have a juxtaposition of 
the results under the ‘Bench Mark Sur
vey’ and the ‘Acceptance of Practices 
Enquiry’, and we have come to certain 
reasonable conclusions. The enquiries 
conducted in regard to this project reveal 
that the proportion of cultivating house
holds resorting to the use of improved 
seeds has gone up from 27-90 per 
cent in 1953 to 57-03 in 1954.
5 P .M .

Now, if here the hon. Member turns 
to ask me, ‘Tell me whether you believe 
the bench mark survey more than us’, 
I would certainly say, ‘Please think cool
ly for a moment and do have greater 
belief in the surveys conducted so scien
tifically than in yourself’. 1 know the 
hon. Member, Shri N. M. Lingam, is in 
favour of the association of non-ofRcials 
with the evaluation organisation.

Shri K. C. Sodhia: Arc we to believe 
our eyes or the scientists?

Shri S. N. Mishra: Sometimes physi
cal eyes are deceptive.

As regards Shri N. M. Lingam’s 
opinion that non-officials should be asso
ciated with the evaluation organisation, 
I would very humbly submit that if the 
hon. Members want to explode the 
myth of omniscience attaching to ofR- 
cials, it is high time that they exploded 
the myth of omniscience attaching to 
themselves also.

Shri N. M. Lingam: We do not claim 
any omniscience.

Shri S. N . Mishra: The evaluation
work is a kind of work which requires 
a certain amount of specialised know
ledge, a certain amount of experience. It 
cannot be done by all of us. Therefore, 
when the Bench Mark Surveys or other 
surveys or inquiries made by the Prog
ramme Evaluation Organisation establish 
certain th in ^ , we should not say that 
sincc non-officials are not associated 
with the work of this kind, we would 
not have any belief in it.

You would recall that this Programme 
Evaluation Organisation is quite indepen
dent of the CPA; it does not come with
in the orbit of the CPA. Therefore, its 
opinion is quite objective and unbiassed. 
Their assessments produced in the pro
gramme evaluation reports bear testi
mony to the fact that they have abso
lutely no trace of anv bias towards the 
CPA.

Shri Raghubir Sahai: Will the hon. 
Deptuy-Minister tell us what are the 
qualifications that the members of this 
organisation possess?

Shri S. N . Mishra: I shall probably 
require noticc to place before the House 
particulars of the qualifications of all the 
officials working under the Programme 
Evaluation Organisation. But 1 know that 
the head of the organisation who had re
cently retired was one of the most res
pected economists of the country; pro
bably we might even claim that Prof. 
Karve is one of the eminent economists 
in the world, a very experienced and res
pected man.

I was proceeding to show the results 
of the inquiries made by the Bench 
Mark Survey. The use of improved seeds 
went up from 27-9 per cent to 57 03 
per cent. In the same way, participation 
in works of collective benefit showed a 
significant improvement. While in 1953, 
23-86 per cent of all households re
ported participation in such works, in
1954 the percentage went up to 31-67.

Mr. Chairman: The hon. Minister has 
taken much more time than indicated.

Shri S. N. Mishra: I shall finish
within time.

Mr. Cliairman: 1 would request him 
to take only four or five minutes more. 
Afterwards, the Mover of the Resolu
tion will have to speak by way of reply.

Shri S. N . Mishra: Perhaps he would 
be pleased to part with some of his time 
for me.

Shri Raghubir Sahal; I will be very 
brief, taking only ten minutes. Let the 
Deputy-Minister proceed.

Mr. Chairman: Then he can take
ten minutes.

Sliri S. N . Mishra: One of the main 
points round which much of the discus
sion in the course of this debate has 
centred relates to the working of the 
Project Advisory Committees. It has 
been observed by some hon. Members 
that their working is far from satisfactory.
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If it so, it is realix a m atter of concern 
because it is these Committees which are 
expected to ensure participation of the 
villagers in the plannmg and implemen
tation of the community development 
programmes. So if these Committees are 
not fully active, live and useful, I think 
it would spell a kind of disaster to the 
whole movement.

Thakur Jugal Kishore Sinha: (Muzaf- 
farpur-North West) : W hat percentage 
of the villagers are represented there?

Shri N. M. Lingam: Why don’t
Government accept the recommendation 
of the Programme Evaluation Organisa
tion in this matter, that these oodles 
should be made statutory bodies?

Shri S> N . Mishra: Let the hon.
Member wait for sometime.

We had referred this matter, because 
it was of great concern to us that these 
Committees were not functioning well, 
to the State Governments. They unani
mously report that these Committees are 
functioning smoothly, that the non-offi
cial members are taking keen interest in 
the formulation and implementation of 
the programme and full advantage is 
being taken of the opinions expressed 
by them. They also say that the views 
of the non-official members are general
ly accepted and adopted and their contri
bution to the success of the movement 
is substantial.

Now, I would ask hon. Members to 
carefully study this. How is it that the 
State Governments which can also claim 
to be— in fact, they are— represei^tative 
Governments, report in this way, that 
all these Committees arc functioning 
smoothly ? How is it that the opinion 
of hon. Members is at variance with 
the opinion of the State Governments? 
Nevertheless, I can assure the House 
that we will look into this m atter fur
ther and try, as far as it lies in our 
power, to make these Committees fully 
active and useful.

Thakur Jugal Kishore Sinha: And
effective also.

Shri S. N. Mishni: Now 1 shall
analyse what are the major defects res
ponsible for this kind of affairs.

Shri Raghubir Sahai: Does the hon. 
Deputy-Ministcr disagree with the con
clusions arrived at by the evaluation or
ganisation in this connection?

Shri S. N. Mishrat If these Commit
tees have failed to stand up to the ex
pectations, it may be due to many factors. 
One of them may be the composition of 
these Committees. As hon. Members 
know, the whole fraternity of legislators 
including those in the States also form no 
inconsiderable part of these Committees. 
1 leave it to them to judge to what ex
tent they are able to devote their time 
and energy to the functioning of these 
Committees. 1 do not put the entire blame 
on the shoulders of the hon. Members. 
It may be that with their increasing pre
occupations, they are not able to take 
part in the proceedings of the meetings 
of these Committees. Therefore, with 
the substantial increase in the magnitude 
of this programme and also with increas
ing pre-occupations of the hon. Members 
of this House as well as of the State 
legislatures, I think it is now time that 
we reviewed the composition of those 
Committees.

There might have . been one other 
difficulty. . . .

Shri Nambiar (Mayuram): Disquali
fying all of us? Please do not do that.

Shri S. N. Mishra: 1 do not for a
moment suggest that hon. Members 
would give place to some others. They 
would of course be there. Let them 
not be in dread about it. But there are 
some other elements on these Commit
tees-----

Shri Debeswar Sarmah: May I seek 
a clarification from the hon. Deputy-Mi- 
nister. He has made a serious state
ment . . . .

Mr. Chairman: Unfortunately, it is
not question hour. Let him develop his 
own argument. If I allow questions to 
be put now, he may not be able to finish. 
There are only three or four minutes 
left and I do not wish that he should be 
interrupted.

Shri Debeswar Sarmah: 1 address the 
Chair.

Mr. Chairmant I am not taking objec
tion to that. But the point is that I do 
not want to allow any questions at this 
stage.

Shri Debaiwar Sarmah: I appreciate 
what you say. But kindly listen to what 
I have to say. The hon. Deputv-Minis- 
ter is making a statement with which 
he cannot be allowed lo get away so 
easily. . . .
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Mr. Chaiman: Order, order. It is still 
more objectionable to interfere at tliis 
stage. U there was a question, I might 
have allowed it. But to say that the hon. 
Minister is saying something which is 
not right and which is not borne out by 
facts is something which cannot be 
allowed- at this stage.

There arc other remedies open to the 
hon. Member if he thinks that the hon. 
Minister is not proceeding in the right 
way and not giving right information. 
The hon. Member can study the rules. 
If the hon. Minister is not giving the 
right information, there are ways in 
whicb the Minister can be asked to give 
that information or some other reme
dies can be sought under the rules. •

Shri S. N . MIshra: Another aspect of 
the problem to which I should like to 
refer is about the composition of these 
committees. In the initial stages it was 
not considered ripe that panchayats and 
co-operatives should elect their repre
sentatives on these committees. There
fore, the Collectors were authorised to 
nominate persons on these committees. 
Now we are inclined to believe that the 
lime has come to introduce an elective 
element in these committees.

[M r . D e p u t y -S p e a k e r  in the Chair]

So we have suggested to the State 
Governments that the panchayats should 
be asked to send their representatives to 
these committees, and wherever the pan- 
chayats do not exist, ad hoc bodies like 
Vikas Mandals should be asked to send 
their representatives.

Regarding attendance of hon. Mem
bers of this House or the State Le.;isla- 
tures, it has been suggested to the State 
Governments that their attendance 
should be made optional. That is, if they 
find it difficult because of other preoccu
pations, then their attendance may be 
made optional.

Then, another point was made by one 
of the hon. Members that reasonable 
facilities are not being given {Interrup
tion) to  the non-official members of 
these committees to enable them to at
tend these meetings and discharge their 
business properly. It is quite necessary 
that the members should be provided 
with reasonable facilities including some 
out-of-pocket allowances and facilities 
of accommodation. Therefore, we have 
asked the Slate Governments to take 
necessary steps in this direction. In

fact, some of the State Governments like 
Madras, A ndhra and West Bengal have 
sanctioned the grant of T.A. and D.A. to 
the members o f these committees and 
the other State Governments, if they 
are lacking, may also take similar steps.

Another complaint in respect of the 
functioning of these committees is that 
members do not get sufficient advance 
notice so far as the m eeting  of these 
bodies are concerned. It is mdeed sur
prising that it should be so and we have 
asked again in this respect that mem
bers should be given sufficient advance 
notice.

One point about the chairman has also 
been a m atter of some controversy. 
Members seem to be thinking that the 
chairmanship of the District Magistrate 
is standing in the way of the p re fe r 
functioning of these committees. The 
District Magistrate at the moment, I 
would be inclined to believe, is over
burdened with administrative duties. It 
may be that he is not able to give suffi
cient time and attention to the develop
ment work in the district. But I wou d 
like the hon. Members to analyse the cir
cumstances which have worked to the 
chairmanship of the District Magistrate 
of these committees. It is not our sug
gestion that there are not able and ex
perienced non-officials who can act as 
chairman of these committees. There are 
and they can be available. But what are 
the circumstances which have led to the 
chairmanship of the District Magistrate? 
There is the problem of inter-depart
mental co-ordination. The question is 
whether this inter-departmental co-ordi
nation at a sufficient y responsible level 
could be brought about by the chairman
ship of a non-official. Then there i.s also 
the question of continuity— whether this 
continuity could be maintained by a non
official. ^  far as the elasticity in execu
tion or getting expeditious sanction goes, 
this is always required of a District M a
gistrate in administrative and financial 
matters. It would be useful to have a 
non-official chairman, but these are the 
circumstances which stand in the way 
and it is not that we do not think that 
any non-official cannot act as a chair
man of this committee.

About the Programme Evaluation Or
ganisation, hon. Members have said that 
the Organisation has made certain re
commendations but we have not taken 
them into account. The Programme
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Evaluation Organisation has emphasised 
the role of the District Magistrate as 
the role of the principle development 
officcr in the district.

An Hon. Member: He should be
made Secretary. . . .

Mr. Dcputy*Speaker: Hon. Members 
have made their suggestions. Let us hear 
the Deputy-Minister now.

Shri S. N . Mishra; The remedy does 
not lie in the denouncement of the Dis
trict Magistrate, but it lies in strengthen- 
i t^  his role as the principal development 
officer, it lies in increasing his stafT which 
may enable him to delegate some of his 
revenue and administrative functions and 
primarily devote himself to developmen
tal activities. In fact, in this respect, the 
Community Project Administration has 
already taken some steps and has asked 
the State Governments to relieve the 
District Magistrates of some of the ad
ministrative and revenue functions so 
that they can engage themselves more 
actively in the community development 
programmes.

About the training programme 1 would 
like to say a few words.

Mr. Deputy-Speaker: How long more 
will he take?

Shri S. N . Misbra: Only three or
four minutes.

Mr. Deputy-Speaker; Therefore, the 
House will have to sit for about five 
minutes more today.

Shri S. N. Mishra: About the train
ing programme also certain doubts were 
raised and hon. Members thought that 
no properly and adequately trained per
sonnel were manning the community 
development programme. Tliere is no 
doubt that the programme can succeed 
if we have carefully selected and suit
ably trained personnel to man the entire 
programme. Naturally we are very parti
cular about this and we have made it a 
condition precedent to the allotment of 
the blocks that there must be adequately 
trained personned for the purpose. 
Without adequately trained personnel we 
never ^ r e e  to the allotment of any 
block. But notwithstanding that, we 
have taken certain steps recently, and 
an expert committee has been constitu
ted which is expected to submit iu  re
port after three or four months. I would 
submit that we are taking all possible 
care to see that proper selection is made. 
So far as the village level workers and 
social educatipD organisers are concern

ed, there is a pre-selection test alwayi, 
and even during the period of training, 
those persons who do not come up to the 
mark arc weeded out. Notwithstanding 
that, recently a committee has been ap
pointed to suggest further improvement 
by going into the entire matter.

The role of the panchayats and the 
integration of the local bodies with 
the community development programme 
has also been rightly emphasised by 
hon. Members. I would like to say a 

' few words in this connection also. I am 
glad that this institutional aspect is so 
much in the minds of hon. Members be
cause without the necessary instruments, 
methods and institutions we cannot 
enable the people to take part in this 
programme or to continue the work 
in future. Therefore, we have been 
laying a good deal of stress on the 
formation of the panchayats and co-ope
ratives and also on the proper role of 
the local bodies in this programme. But 
one difficulty in regard to the integra
tion of the local bodies is that the local 
bodies themselves at all levels do not 
seem to be properly organised or effec
tive at the moment.

There are different layers of local 
bodies right from the panchayats up to 
the district level. How should they be 
integrated at cach level? These are all 
points for consideration and certain ex
periments are being conducted by cer
tain States and I think they would pro
duce good results for us to proceed with. 
So far as the panchayats are concerned, 
the House would be glad to learn that 
every village panchayat has now been 
authorised to plan and execute works 
up to Rs. 2,000. These are ways in 
which we are trying to strengthen the 
local bodies to enable them to play an 
effective part in the community develop
ment programme.

I would now come to the operative 
part of this resolution. It speaks about 
the formation of a committee or com
mittees to go into the working of the 
entire community development program
me. In view of what 1 have said, I do 
not know how this is necessary. 1 >am 
sure the hon. Member who has moved 
this Resolution has done so in the in
terest of this programme and he very 
sincerely wants to promote the welfare 
of the people in these areas. My sub., 
mission is that those very objectives are 
being served at the moment. There is 
the Programme Evaluation Organisation, 
an independent and expert body. It has 
been bnnging out objective reports from
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[Shri S. N. Mishra]
time to time. Its purpose is to make a 
systematic and recurring evaluation of 
the methods and results of the pro
gramme and to keep all concerned 
appraised currently of the progress made. 
Its functions also include explaining 
why certain methods are being accepted 
by the people and why others are reject
ed. If you go into its functions, you will 
hardly find any point that has not come 
within the purview of that organisation 
and which would require to be tackled 
by the kind of committee suggested by 
the hon. Mover. All these objectives are 
being remarkably served by that organi
sation. You know, Sir, pretty well that 
every endeavour is being made to get 
this House posted with the progress made 
and the experience gained in this pro
gramme. We place in the Library quar
terly reports on behalf of the Community 
Project Administration, which show the 
contribution of the people, Govt, ex
penditure incurred on the programme 
and the success achieved. The progress 
reports submitted by the Planning Com
mission are discussed here from time to 
time. We have got a Consultative Com
mittee of which Members of Parliament 
are members and it keeps in touch with 
the Planning Commission in regard to 
the whole gamut of planning including 
this programme. There is enough oppor
tunity for the hon. Members to appraise 
themselves of all the developments taking 
place in this sphere. There is hardly any 
point on which information is not avail
able at the moment. On each and every 
point that has been stressed in this Re
solution, there is information available at 
the moment.

There is also another important point 
about the composition of the committee 
which he has suggested. His idea seems 
to be that there should be Members of 
Parliament associated with these com
mittees. But since {he executive responsi
bility rests with the State Governments, 
it may be suggested that the members 
of the local legislature should be associ
ated if some such committee is consitut- 
ed. *

Shri N . M. Lingam: The Members
are suggested because they are members 
of the advisory committee; it is not in 
their capacity as Members of Parlia
ment. Have the others also. You reject 
the first-hand experience of Members 
here; that is tragic.

Shri S. N. MIshrat In view of what 
I have submitted,— I would not take 
any more time— I hope the hon. Mover 
of the Resolution would not consider it

necessary to press his resolution.
Shri Raghubir Sahai: Sir, you will 

excuse me; I am not in a position to say 
that I have been satisfied with all that 
has been said by the Deputy Minister. 
But I am really satisfied with the way in 
which the discussion has proceeded in 
this House on this important Resolution, 
As many as fourteen Members, besides 
the Deputy Minister, have taken part in 
this discussion and that shows the im
portance they attach to this matter. 
There is no doubt about it. There was 
commonness of objective between the 
Government and the Members inas
much as all wanted that these projects 
should be made a success. About how 
it should be done, there could be a 
difference between the Government and 
the hon. Members, in their respective 
joints of view. I am really grateful to the 
ion. Deputy Minister that he has taken 
all the criticisms in a sportsmanlike 
spirit.

After this Resolution was moved in 
this House on the 9th of December, I 
myself felt a slight change in the atmo
sphere of the working in the community 
projects. W hat it is due to, I may not 
be able to gauge. We dispersed on the 
23rd December and towards the end 
of December or in the beginning of 
January, a seminar was held at Indore. 
I was personally not present there but 
the District Magistrate Budaun who had 
gone there told me at the District Plan
ning Committee— about its working 1 
have not spread any criticism— that in 
that seminar they came to the conclu
sion that henceforward, mere paper 
work would not do. They must create 
more zeal among the village people, 
they also thought that till then it was 
not the people’s work but Government- 
sponsored work. I think it is the right 
approach and if the hon. Deputy Minis
ter has really understood our criticism, 
he should also arrive at the right con
clusion. Wc wanted this approach to be 
introduced in the minds of those who 
administer the projects.

From the trend of the debate it must 
have been quite clear to the hon. Deputy 
Minister that there are many projects 
and many blocks in the country which 
have not come up to the mark. 1 may 
specially mention my own project— Usa- 
wan project. 1 could claim that I should 
be one of the best observers of the work 
done there. Its term is going to expire 
in September 1956 although the work 
has not come up to the mark. In the 
case of these projects which were started 
in 1952, you have been good enough
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to extend their period by one year. In 
the light o f the criticisms that had been 
levelled and the views expressed here 
and also having regard to the fact that 
so many projects were not working pro
perly and satisfactorily, I submit that 
these should be given a further exten
sion..

If is very good of the hon. Prime 
Minister that he should have come at 
the fag end of this discussion. I can 
very well sum up my remarks by read
ing to this House the very valuable and 
instructive observations which the hon.
Prime Minister was pleased to make at 
the inaugural address given by him to 
the Development Commissioners’ Con
ference of Community Projects on the 
7th May 1952. He said :

“But whether we feel that why 
or some other way, it seems to me 
quite obvious that if this tremen
dous task of building up a new 
India is undertaken, it will have to 
be undertaken with .something 
more than with books and statistics 
papers and directions, and planning 
and organisation that we may put 
into it. It will have 1f> be taken 
with something fiery about it, with 
that spirit which moves a nation to 
high endeavour."

If there is any thing clear from this 
debate it must have been clear to the 
hon. Deputy Minister that that ‘some
thing fiery' is lacking in the workinjg of 
these community projects. I would simp
ly request the Government to revise 
their notions about the working of these 
community projects. I do not want to 
create any embarrassment for the Gov
ernment but I do wish that all the criti
cism which have been uttered here with 
the best of motives are regarded with 
the utmost possible consideration.

As I said, I do not want to embarrass 
the Government and therefore I would 
beg leave of the House to withdraw my 
Resolution. I would also request my 
friends who have moved amendments 
to my Resolution to withdraw their 
amendments.

M r. Deputy-Speaker: I hope the hon.
Members have leave of the House to 
withdraw tbeir amendments.

HesoiHtion re fixing a Target Dote for ProJutUion 145+

The amendments were, by Ita v t , 
withdrawn.

Mr. Deputy-Speaker: .N o, has the 
hon. Mover of the Resolution leave of 
the House to withdraw his Resolution ?

The Resolution was, by leave, withdrawn.

RESOLUTION RE. FIXING A 
TARGET DATE FOR PROHIBITION

Mr. Deputy-Speaker: Shri C. R. N a- 
rasimhan :

Shri. T. B. Vittal Rao (Kham m am ): 
Sir, it is already 5-30 P.M. I do not mind 
the Resolution being moved by Shri C. 
R. Narasimhan. But, this is a Private 
Members’ Day and it witl create a bad 
precedent if you allow extra lime. That 
i.s what 1 think.

Mr. Deputy-Speaker: I was here
when we started the Private Members’ 
Business. It was not exactly at 3 P.M. 
that we started but it was some minutes 
past 3, and 1 have already said that I 
will extend the time by five minutes 
more.

Shri C. R. Narasimhan (Krishna- 
g ir i) : I beg to move ;

“This House is of opinion that 
Prohibition should be regard
ed as an integral part of the 
Second Five Year Plan and recom
mends that a target date be fixed 
by the Planning Commission for 
completing nation-wide Prohibi
tion.”

Sir, I move this Resolution under the 
firm belief that the surest foundation 
for a Welfare State is a sober and heal
thy people.

Mr. Depat^'Speaken The hon. Mem
ber may continue his speech on the next 
day.

5-33 P.M.
The Lok Sabha then adjourtud till 

Eleven o f the Clock on Satttrday the 3rd  
March, 1956.




